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Delhisewerdeath: NHRCasks
CS,Police Commissionerto

submitreport withintwoweeks

STATESMAN NEWS SERVICE
New Delhi, 22 September

Taking suo motu cognizance
of the reported death of one
worker and serious injuries to
three others while cleaning
sewer in Ashok Vihar area of
North West Delhi. the National
Human Rights Commission
(NHRC) on Monday issued
notices to the Delhi Chief
Secretary, Municipal
Commissioner and Police
Commissionerand asked them
to submit detailed report on
the matter within two weeks.

The rights commission said
that thedetailed report should
include the status report of
theinvestigation, healthofthe
injured workers as well as the
compensation paid tothe next
of kin of the deceased and to
the injured workers.

"The National Human Rights
Commission (NHRC), India
has taken suo motu cognizance
of a media report that one
worker died and three others
were critically injured while
cleaning sewer in Ashok Vihar
area of North West Delhi on
16th September, 2025," the

rights panel said inastatement.

The Commission said
reportedly, their co-workers
stated that nosafety equipment
was provided by the private
construction company which
engaged them for cleaning the
sewer. The rights panel has
observed that the contents of
the media report, if true, raise
aserious "issueof human rights
violation”."In spite of directions
given by the Supreme Court
and NHRC advisory issued to
all the States / Union Territories
toensure safety of the sanitation
workers, such tragic incidents
are occurring frequently.
Therefore, it hasissued notices
tothe Chief Secretary, Government
of NCT of Delhi, Commissioner,
Municipal Corporation and
Police Commissioner, calling
for a detailed report on the
matter within two weeks,” the
statement said.

"Itisexpected toinclude the
status of the investigation and
health of the injured workers.
The details of compensation
paid to the next of kin of the
deceased and to the injured
workers have also been sought,"
it said.
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NHRC takes cognisance of
Ashok Vihar sewer tragedy

OUR CORRESPONDENT

NEW DELHI: The NHRC
on Monday said it has issued
a notice to the Delhi govern-
ment, the municipal commis-
sioner and the city police chief
seeking a detailed report on
the incident in which a worker
died and three others were crit-
ically injured while cleaning a
sewer in Ashok Vihar earlier
this month.

In spite of directions given
by the Supreme Court and
the advisory by the National
Human Rights Commission
(NHRC) to all states and Union
territories to ensure safety of
the sanitation workers, such
tragic incidents are “occurring
frequently’, the rights panel
observed in a statement.

The Commission has
“taken suo motu cognisance of
amedia report that one worker
died and three others were crit-
ically injured while cleaning a
sewer in Ashok Vihar area of
North West Delhi on Septem-

In spite of directions
given by SC and
adyvisory by the
NHRC to all states
to ensure safety

of the sanitation
workers, such

tragic incidents are
occurring frequently

ber 167, it said.

Reportedly, their co-work-
ers said that allegedly no safety
equipment was provided by
the private construction com-
pany which had engaged
them for cleaning work, the
statermnent said.

The Commission has
observed that the content of
the media report, if true, raises
a serious issue of human rights
violation.

Therefore, it has issued

notices to the chief secretary,
government of Delhi, commis-
sioner of the Municipal Cor-
poration of Delhi and the city
police commissioner, seeking
a detailed report in two weeks.

It is expected to include
the status of the investiga-
tion and the health of the
injured workers.

The details of compensa-
tion paid to the next of kin of
the deceased and to the injured
workers have also been sought,
the statement said.

According to the media
report, carried on September
18, the police control room had
received a call late in the night
on September 16 regarding the
incident.

The police rushed all four
victims to the Deen Dayal
Upadhyay Hospital. Doc-
tors declared one of them as
‘brought dead, while the three
others were admitted to the
ICU in a critical condition.
The manager of the company
is being questioned, it said.
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Ranbir faces
NHRC notice...

...0ver e-cigarette scene in
The Bads of B'wood

mRanhir Kapoor is in the spotlight again, this
time over a scene in the web show The Bads of B
Bollywood where he is shown using an e-cigarette.
The National Human Rights Commission (NHRC)
has asked Mumbai Police to register a case
against him, the show’s producers, and Netflix for
allegedly violating the Prohibition of Electronic
Cigarettes Act, 2019, and potentially influencing
young viewers without statutory warnings.
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Death of man
while cleaning

sewer: NHRC
Issues notice

The Hindu Bureau
NEW DELHI

The National Human
Rights Commission
(NHRC) on Monday issued
notices to the Delhi govern-
ment over the death of a
40-year-old man and inju-
ries to three others while
cleaning a sewer in Ashok
Vihar. The incident was re-
ported to the police on the
night of September 16. All
four workers were rushed
to a hospital, where one
was pronounced dead on
arrival and the others ad-
mitted to the ICU in a criti-
cal condition.

Terming the case a “se-
rious violation” of human
rights, the NHRC asked the
government to submit a
detailed report on the is-
sue within two weeks.
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NHRC notice to Delhi
Govt, Municipal
Commissioner over death
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The NHRC on Monday said it has issued a notice to the
Dethi Govemment, the municipal commissioner and the
aty police chief seeking a detziled report on the
incident in which a worker died and three others were
oritically injured while cleaning a sewer in Ashok Vihar
earlier this month. In spite of directions given by the
Supreme Court and the adwisory by the National Human
Rights Commissien {NHRC) to all states and Union
teritories to ensure safety of the sanitation workers,
such tragic incldents are “ooourning frequently”, the
rights panel obseniad in a statement.

The Commission has “taken suo motu cognisance of a
media repart that one worker died and three athers
were oritically injurad while cleaning a sewer in Ashok
Wihar area of Morth West Delhi on Septamber 167
it said. Reportedly, thair co-workers sajd that allegedly
nix safety equlpment was provided by the private
construction company which had engaged them for
cheaning work, the statemient said.

The Commission has observed that the content of the
media repont, if true, raises a senous issue of human
rights violation. Therefore, it has issued notices to the
chief secretary, Government of Delhl, commissioner of
the Municipal Corporation of Delhl and the ity police
commissioner, seeking 2 detailed report in two weeks.
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NHRC seeks report on sanitation
worker’s death in Ashok Vihar

SNEHA RICHHARIVA
TRIBUIKE NFWS SNV
NEW DELHI, SEPTEMBER 22
The National Human Rights
Commission (NHRC) has
taken suo motu cognisance
ofthe death of one sanitation
worker and serious injuries
to three others while clean-
ing a sewer in Delhi’s Ashok
Vihar area on September 16.
The commission issued
notices to the Delhi Chief
Secretary, the Municipal
Commissioner and the Delhi
Police Commissioner, asking
them to submit a compre-
hensive report on the inci-
dent within two weeks. The
report has to include details

on the status of the police
investigation, the health con-
dition of the injured workers
and, compensation for the
deceased worker's family
and those injured.
According to the NHRC,
the case raises concems of
human rights violations. “In
spite of the Supreme Court’s
directions and the NHRC's
advisory to all the states and
the Union Territories to
ensure safety of the sanita-
tion workers, such tragic inci-
dents are occurring frequent-
ly,” the commission noted.
The incident came to light
after media reports on Sep-
tember 18 stated that four

men were engaged by a pri-
vate construction company
for cdeaning a sewer in
Ashok Vihar without being
provided safety equipment.
Late on the night of Septem-
ber 16, a call was made to the
Police Control Room regard-
ing the situation.

Police personnel rushed
the four workers to Deen
Dayal Upadhyay (DDU) Hos-
pital. One of them was
declared brought dead by
doctors, while the other three
were admitted to the Inten-
sive Care Unit in critical con-
dition. The company manag-
er responsible for deploying
the workers has been ques-

tioned, police said.

Now, the Supreme Court, in
earlier judgments, had
directed governments to
mechanise sewer cleaning

and provide proteclive
equipment to sanitation
workers where manual entry

was unavoidable.

But the issue of sanitation
workers dying on job seems
to have continued
unchecked for as per data
released by the National
Commission  for  Safal
Karamcharis (NCSK), on
average, one sanitation work-
er has died every fifth day
cleaning sewers or septic
tanks since 2017.
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NHRC takes suo motu
cognisance, seeks report in
Ashok Vihar sewer death

EXPRESS MEWS SERVICE (@ haw Delhi

THE National Human Rights
Commission (NHRC) has is-
sued notices to the Delhi gov-
ernment, the Munieipal Corpo-
ration of Delhi (MCD) and the
city police commissioner over
the death of a worker while
cleaning a sewer in Northwest
Delhi's Ashok Vihar earlier
this month

The commission said it has
taken sun motu cognisance of
a media report, noting that de-
gpite repeated directions by the
Supreme Court and advisories
by the NHRC itself, sanitation
workers continue to die in un-
safe working conditions.

“Buch tragic incidents are oc-
curring frequently” the panel
observed, adding that the me-
dia report, if accurate, points
to a “serious issue of human
rights violation.”

According to the report,
the workers had beenen-
gaged by a private con-
struction company for
cleaning work. Their
colleagues alleged that
they were not provided
with any protective gear
before entering the sewer
Police had rushed all four work-
ers to Deen Dayval Upadhyay
Hospital, where one of them
was declared “brought dead”,
while the other three were in
critical condition.

The NHRC has directed the
Delhi chiel secreiary, the MCD
commissioner and the police
commissioner to submit a de-
tailed report within two weeks.

. & #h

b

-
%

The report is expected to cover
the status of the police investi-
gation, the health condition of
the injured workers and details
of compensation offered to the
deceased worker's family as
well as to the survivors.

The rights body has also
asked for clarification on the
role of the private construction

company, whose manager is

ecurrently being ques-
tioned by the police,

It reiterated that en-
suring safety standards
for sanitation workers

is the responsibility of
state authorities and mu-
nicipal bodies, as mandated
by the Supreme Court and rein-
forced through NHRC
advisories.

The commission stressed
that accountability must be
fixed to prevent recurrence of
such deaths, which continue to
highlight the vulnerability and
unsafe working conditions of
sanitation workers across
the country,
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NHRC: Actagainst
Ranbir, Nettlix over
vaping scene in series

TRIBUNE NEWS SERVICE

NEW DELHI, SEPTEMBER 22
The National Human Rights
Commission (NHRC) has
issued notices to the Min-
istry of Information and
Broadcasting and the Mum-
bai Police following a com-
plaint about a Netflix web
series. The complaint alleges
that actor Ranhir Ka poor was
shown using a banned e-cig-
arette (or vape}in an episode
of “The Ba***ds of Baolly-
wood” without any warning
or disclaimer.

Filed by Vinay Joshi of the
Legal Rights Observatory,
the complaint argues that
this depiction glamorises an
illegal product and could
negatively influence young
viewers, thereby violating
Indian law and hamming
public health.

The NHRC, acting under
the Protection of Human
Rights Act, 1993, observed

that the allegations amount-
ed tosenous violations of Taw,
It observed that the scene
appeared to contravene the
Prohibition of Electronic Cig-
arettes  Act, 2018, which
banned the storage. use and
promotion of e-cgarettes.

The Bench presided over
by member Privank Kanoon-
go has directed the 1&B Sec-
retary to take appropriate
action to prohibit such con-
tent immediately. The Mum-
bai Police Commissioner has
been asked to investigate the
roles of the actors, producers
and Netflix, which inchides
dentifying the manufactur-
ers and importers of the e
cigarettes used.

This investigation could
lead to an FIR being lodged
against Kapoor, the produc-
tion house and the streaming
platform. Both authorities
have been given two weeks
to submit an action taken
report to the Commission.



NHRC notices
over death of
worker while
cleaning sewer

Times News NETwoRk

New Delhi: The National Hu-
man Rights Commission
(NHRC) has issued notices to
Delhi chief secretary, munici-
pal commissioner and police
commissioner, calling for a
detailed reportwithin two we-
eks on death of a worker and
injuries to three others while
cleaningasewer innorth west
Delhi’s Ashok Vihar area.

The commission has taken
suo motu cognisance of a me-
dia report about the incident
that happenedlast week. Repor-
tedly, their co-workers stated
that no safety equipment was
provided by the private const-
ruction company which enga-
gedthemfor cleaning the sewer.

The NHRC has observed
that the contents of the media
report, if true, raise a serious
issue of human rights viola-
tion. “In spite of directions gi-
ven by Supreme Court and
NHRC advisory issued to all
the states and UTs to ensure
safety of the sanitation wor-
kers, suchtragicincidentsare
occurring frequently,” it said
1nastatement.

It said the report to be sub-
mitted by the authorities must
include the status of investiga-
tion, health of the injured wor-
kers, and compensation paid to
the next of kin of the deceased
and tothe injured workers.
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Vaping: NHRC
notice to Ranbir
Kapoor, Netflix

New Delhi: The National
Human Rights Commission
(NHRC) has directed the
Mumbai Police Commissioner
to initiate appropriate legal
action, including the lodging
of an FIR, against actor Ranbir
Kapoor, producers of the web
series 'Ba***ds of Bollywood',
and the OTT platform Netflix
over promotion of banned e-
cigarettes. A Bench presided
by NHRC member Priyank
Kanoongo took cognisance of
a complaint filed by Vinay
Joshi of the Legal Rights
Observatory, who alleged that
‘Ba***ds of Bollywood' (Season
1, Episode 7) showed the actor
using a prohibited e-cigarette
on screen without any warn-
ing or disclaimer.

The complainant claimed
that such content negatively
influences young viewers, pro-
motes illegal activities, disre-
spects law enforcement, and
harms public health and
morality. In its notice issued
under the Protection of
Human Rights Act, 1993, the
apex human rights body
observed that the allegations,
if true, amountto a prima facie
violation of Sections 4 and 7 of
the Prohibition of Electronic
Cigarettes Act, 2019.

The apex human rights
body has called for an Action
Taken Report (ATR) from all
authorities within two weeks.
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NHRC notice to Delhi
Govt, Municipal
Commissioner over death
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The NHRC on Munday sald it has issued a notice to the
Delhi Government, the municipal commissioner and the
city police chief seeking a detailed report on the
incident in which a worker died and three others were
critically injured while cleaning a sewer in Ashok Vihar
earlier this month. In spite of directions given by the
Supreme Court and the advisory by the National Human
Rights Commission (NHRC) to all states and Union
territories to ensure safety of the sanitation workers,
such tragic incidents are "occurring frequently’, the
rights panel observed in a statement.

The Commission has "taken suo motu cognisance of a
media report that one worker died and three others
were critically injured while cleaning a sewer in Ashok
Vihar area of North West Delhi on September 16",
it said. Reportedly, their co-workers said that allegedly
no safety equipment was provided by the private
construction company which had engaged them for
cleaning work, the statement said.

The Commission has observed that the content of the
media report, if true, raises a serious issue of human
rights violation. Therefore, it has issued notices to the
chief secretary, Government of Delhi, commissioner of
the Municipal Corporation of Delhi and the city police
commissioner, seeking a detailed report in two weeks.
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NHRC notice to Delhi
Govt, Municipal
Commissioner over death
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The NHRC on Munday sald it has issued a notice to the
Delhi Government, the municipal commissioner and the
city police chief seeking a detailed report on the
incident in which a worker died and three others were
critically injured while cleaning a sewer in Ashok Vihar
earlier this month. In spite of directions given by the
Supreme Court and the advisory by the National Human
Rights Commission (NHRC) to all states and Union
territories to ensure safety of the sanitation workers,
such tragic incidents are "occurring frequently’, the
rights panel observed in a statement.

The Commission has "taken suo motu cognisance of a
media report that one worker died and three others
were critically injured while cleaning a sewer in Ashok
Vihar area of North West Delhi on September 16",
it said. Reportedly, their co-workers said that allegedly
no safety equipment was provided by the private
construction company which had engaged them for
cleaning work, the statement said.

The Commission has observed that the content of the
media report, if true, raises a serious issue of human
rights violation. Therefore, it has issued notices to the
chief secretary, Government of Delhi, commissioner of
the Municipal Corporation of Delhi and the city police
commissioner, seeking a detailed report in two weeks.
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NHRC notice to Delhi
Govt, Municipal
Commissioner over death
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The NHRC on Munday sald it has issued a notice to the
Delhi Government, the municipal commissioner and the
city police chief seeking a detailed report on the
incident in which a worker died and three others were
critically injured while cleaning a sewer in Ashok Vihar
earlier this month. In spite of directions given by the
Supreme Court and the advisory by the National Human
Rights Commission (NHRC) to all states and Union
territories to ensure safety of the sanitation workers,
such tragic incidents are "occurring frequently’, the
rights panel observed in a statement.

The Commission has "taken suo motu cognisance of a
media report that one worker died and three others
were critically injured while cleaning a sewer in Ashok
Vihar area of North West Delhi on September 16",
it said. Reportedly, their co-workers said that allegedly
no safety equipment was provided by the private
construction company which had engaged them for
cleaning work, the statement said.

The Commission has observed that the content of the
media report, if true, raises a serious issue of human
rights violation. Therefore, it has issued notices to the
chief secretary, Government of Delhi, commissioner of
the Municipal Corporation of Delhi and the city police
commissioner, seeking a detailed report in two weeks.
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NHRC notice to Delhi
Govt, Municipal
Commissioner over death
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The NHRC on Munday sald it has issued a notice to the
Delhi Government, the municipal commissioner and the
city police chief seeking a detailed report on the
incident in which a worker died and three others were
critically injured while cleaning a sewer in Ashok Vihar
earlier this month. In spite of directions given by the
Supreme Court and the advisory by the National Human
Rights Commission (NHRC) to all states and Union
territories to ensure safety of the sanitation workers,
such tragic incidents are "occurring frequently’, the
rights panel observed in a statement.

The Commission has "taken suo motu cognisance of a
media report that one worker died and three others
were critically injured while cleaning a sewer in Ashok
Vihar area of North West Delhi on September 16",
it said. Reportedly, their co-workers said that allegedly
no safety equipment was provided by the private
construction company which had engaged them for
cleaning work, the statement said.

The Commission has observed that the content of the
media report, if true, raises a serious issue of human
rights violation. Therefore, it has issued notices to the
chief secretary, Government of Delhi, commissioner of
the Municipal Corporation of Delhi and the city police
commissioner, seeking a detailed report in two weeks.
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The NHRC on Munday sald it has issued a notice to the
Delhi Government, the municipal commissioner and the
city police chief seeking a detailed report on the
incident in which a worker died and three others were
critically injured while cleaning a sewer in Ashok Vihar
earlier this month. In spite of directions given by the
Supreme Court and the advisory by the National Human
Rights Commission (NHRC) to all states and Union
territories to ensure safety of the sanitation workers,
such tragic incidents are "occurring frequently’, the
rights panel observed in a statement.

The Commission has "taken suo motu cognisance of a
media report that one worker died and three others
were critically injured while cleaning a sewer in Ashok
Vihar area of North West Delhi on September 16",
it said. Reportedly, their co-workers said that allegedly
no safety equipment was provided by the private
construction company which had engaged them for
cleaning work, the statement said.

The Commission has observed that the content of the
media report, if true, raises a serious issue of human
rights violation. Therefore, it has issued notices to the
chief secretary, Government of Delhi, commissioner of
the Municipal Corporation of Delhi and the city police
commissioner, seeking a detailed report in two weeks.
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NHRC notice to Delhi
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The NHRC on Munday sald it has issued a notice to the
Delhi Government, the municipal commissioner and the
city police chief seeking a detailed report on the
incident in which a worker died and three others were
critically injured while cleaning a sewer in Ashok Vihar
earlier this month. In spite of directions given by the
Supreme Court and the advisory by the National Human
Rights Commission (NHRC) to all states and Union
territories to ensure safety of the sanitation workers,
such tragic incidents are "occurring frequently’, the
rights panel observed in a statement.

The Commission has "taken suo motu cognisance of a
media report that one worker died and three others
were critically injured while cleaning a sewer in Ashok
Vihar area of North West Delhi on September 16",
it said. Reportedly, their co-workers said that allegedly
no safety equipment was provided by the private
construction company which had engaged them for
cleaning work, the statement said.

The Commission has observed that the content of the
media report, if true, raises a serious issue of human
rights violation. Therefore, it has issued notices to the
chief secretary, Government of Delhi, commissioner of
the Municipal Corporation of Delhi and the city police
commissioner, seeking a detailed report in two weeks.
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The NHRC on Munday sald it has issued a notice to the
Delhi Government, the municipal commissioner and the
city police chief seeking a detailed report on the
incident in which a worker died and three others were
critically injured while cleaning a sewer in Ashok Vihar
earlier this month. In spite of directions given by the
Supreme Court and the advisory by the National Human
Rights Commission (NHRC) to all states and Union
territories to ensure safety of the sanitation workers,
such tragic incidents are "occurring frequently’, the
rights panel observed in a statement.

The Commission has "taken suo motu cognisance of a
media report that one worker died and three others
were critically injured while cleaning a sewer in Ashok
Vihar area of North West Delhi on September 16",
it said. Reportedly, their co-workers said that allegedly
no safety equipment was provided by the private
construction company which had engaged them for
cleaning work, the statement said.

The Commission has observed that the content of the
media report, if true, raises a serious issue of human
rights violation. Therefore, it has issued notices to the
chief secretary, Government of Delhi, commissioner of
the Municipal Corporation of Delhi and the city police
commissioner, seeking a detailed report in two weeks.
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The NHRC on Monday said it has issued a notice to the
Delhi Government, the municipal commissioner and the
city police chief seeking a detailed report on the
incident in which a worker died and three others were
critically injured while deaning a sewer in Ashok Vihar
earlier this month. In spite of directions given by the
Supreme Court and the advisory by the National Human
Rights Commission (NHRC) to all states and Union
territories to ensure safety of the sanitation workers,
such tragic incidents are "occurring frequently”, the
rights panel observed in a statement.

The Commission has “taken suo motu cognisance of a
media report that one worker died and three others
were critically injured while cleaning a sewer in Ashok
Vihar area of North West Delhi on September 16,
it said. Reportedly, their co-workers said that allegedly
no safety equipment was provided by the private
construction company which had engaged them for
deaning work, the statement said.

The Commission has observed that the content of the
media report, if true, raises a serious issue of human
rights violation. Therefore, it has issued notices to the
chief secretary, Government of Delhi, commissioner of
the Municipal Corporation of Delhi and the city police
commissioner, seeking a detailed report in two weeks.
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NHRC: Act against
Ranbir, Netflix over
vaping scene in series

TRIBUNE NEWS SERVICE

NEW DELII, SEPT EMBER 22
The National Human Ripghts
Commimion (NHRC) has
issuedd natices to the Min-
istry of Information and
Broadeasting and the Mum-
bai Police following a com-
plaint obout a Netflix web
series, The complaint alleges
that actor Ranbir Ko poor was
shown using a banned e-cig-
arette (or vape) in an episode
of “The Ba**ds of Bolly-
wood”™ without any waming
or disclaimer.

Filed by Vinay Joshi of the
Legal Rights Observatory,
the complaint argues that
this depiction glymorises an
iflegal product and ecould
negatively influence: voung
viewers, thereby violating
Indian low and hamming
public health,

The NHRC, acting under
the Protection of Human
Rights Act, 18893, observed

that the allegations amount-
ed to serious violations of law:
It observed that the scene
appeared W contravene the
Prohibition of Bectronic Cig-
arettes  Act, 2018, which
banned the storape, use and
promaotion of e-apgamttes

The Bench presided over
by member Privunk Kanoon-
g0 has directed the T&B Sec-
retary to take oppropriate
action to prohibit such con-
tent immediately, The Mum-
bai Police Commissioner has
been asked to investigate the
roles of the adors, producers
and Netflix which includes
identifying the manufad ur-
ers and mmporters of the e
cigarettes used

This investipation coukd
kead to an FIR beng lodeged
against Kapoor, the produc-
ticn house and the streaming
platform. Both suthorities
have been given two weeks
to submit an action taken
repart to the Commission,



E-CIGARETTE
USE ON NETFLIX

“The complainant, Vinay Joshi, Legal Rights
Observatory, alleged that a popular Netflix web series,
titled *Ba”ds of Bollywood' (season I, episode 7),
showed a well-known actor, Ranbir Kapoor, using a
hanned e-cigarette on screen, without any warning
or disclaimer.” reads the proceedings of the case
dated September 22

PRESS TRUST UF INIRA

New Delhi, Sept 22: The NHRC
has issued notice to the Minis-
try of Infarmation and Broad-
casting and Mumbai police
commissioner in the wake of a
complaint alleging that web se-
ries Ba***ds of Bellywood on an
OTT platform, showed a popular
actor using banned e-cigarette
on screen, "without any warn-
ing or disclaimer”, according to
proceedings of the case.

The complainant has further

alleged that this particular
scene was "streamed openly”,
which misled or negatively in-
fuenced voung viewers by al-
legedly promoting nse of such
bannxd substances, it says.

There was nio immediate reac-
tion from the minlsiry or over-
the-top platform Netfliz,

The Natlonal Human Rights
Commission has said that au-
thorities be directed to get the
allegations levelled in the com-
plaint, be ingquired into, and an
"action taken report” be submit-

. : 4
- \ A . A‘-\
ted within two weeks for perus-
al of the Commission.

"The complainant, Vinay
Joshi, Legal Rights Observato-
ry, alleged that a popular Net-
flix web serles, titled 'Ba***ds
of Bollywoeod' (season L episode
7}, showed a well-known actor,
Ranbir Kapoor, using a hanned
e-cigarette on screen, without
any warning or disclaimer,”
reads the proceedings of the
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-
caze dated September 22,

The complainant has ex-
pressed concerns that such "ir-
responsible content promotes
egal activities, disrespects law
enforeement, and harms publie
health and morality”.

The complainant sought the
intervention of the NHRC and
"requested strict legal action
against the actors, producers,
and Netflix" for allegedly violat-

Ing Indian laws and "spreading
harmful content”, the proceed-
ings says. The allegations made
in the complaint prima facie
seem (0 be serious violations of
the laws, the NHRC said,

A bench of the NHRC, pre-
sided by its member, Privank
Kanoongo, has taken cogni-
sance under Sections 12 of the
Protection of Human Rights
Act, 1993, the proceedings savs.

"Furthermore, this incident
is in clear violation of Sections
4 read with Section 7 of the
Prohibition of Electronic Ciga-
rettes Act, 2019 It is pertinent
to mention here that Section 4
prohibits the storage, nse, and
promotion of e-clgarettes in
any form, and Sectlon 7 pena-
lises individuals and companies
that advertise or promote such
banned products,” it adds.

The registry has been di-
rected to issue a notice to the

NHRC notice to I&B Ministry, Mumbai Police

secretary of the Minlstry of In-
formation and Broadcasting, to
"take appropriate action and im-
mediately prohibit such content
which may wrongly influence
the young generations".

The notice is also marked to
eommissioner of police of Mum-
bai, regarding "indtiation of in-
vestigation into the identity and
operations of manufacturers
and impaorters of elecronic cig-
arettes, and for taking appropri-
ate legal action including lodg-
ing of an FIR as per laid down
procedures against actor Ranbir
Kapoor and other individuals’
companies including the pro-
ducers/production company,
OTT platform Netflix, involved
In the advertisement, depletion,
or promotion of the same in con-
traventiom of the Prohibition of
Electronic Cigarettes Act, 2018
and other applicable criminal
laws," it says.
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NHRC, India’s two week Online Short Term Internship Programme for September-
2025 begins

Press Release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc-india%E 2%80%99s-two-week-online-short-
term-internship-programme-september-2025

New Delhi: 22nd September, 2025

NHRC, India’s two week Online Short Term Internship Programme for September-2025
begins

Inaugurating it, NHRC, India Secretary General, Shri Bharat Lal says, human rights are
dynamic and demand constant re-evaluation and public engagement

80 students representing a variety of academic disciplines from 21 States and Union
territories selected to attend the internship

The National Human Rights Commission (NHRC) began its Online Short Term Internship
Programme (OSTI) for September 2025 today. A total of 896 applications were received
out of which 80 students representing a variety of academic disciplines from 21 States
and Union territories across the nation have been selected. The two-week programme,
w.e.f. 22nd September to 03rdOctober 2025, aims to provide college/ university students
with a comprehensive understanding of promotion and protection of Human Rights in our
country.

In his inaugural address, NHRC, India Secretary General, Shri Bharat Lal emphasised
that the internship programme aims to foster awareness, sensitivity and responsibility
among youth toward the evolving field of human rights. Grounded in constitutional values,
it highlights the significance of civil, political, social and cultural rights, while addressing
modern challenges such as climate change, artificial intelligence, cyber crime and gig
economy exploitation.

He noted that human rights are dynamic and demand constant re-evaluation and public
engagement. Interns are encouraged to actively participate, ask questions and internalise
values like justice, empathy and dignity. The programme aims to shape them into
ambassadors of human rights individuals who apply these principles in both their personal
and professional lives.

Shri Bharat Lal said that emerging issues such as business and human rights, labour
rights and climate-induced displacement are key focus areas. He stressed that true
leadership lies not only in taking action against injustice but also in refusing to be silent
or complicit. This programme is a call for self-reflection, purposeful living and making a
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meaningful contribution to societybecause those who live for others are the ones who are
truly remembered.

NHRC, India Joint Secretary, Smt. Saidingpuii Chhakchhuak formally greeted the
participants and presented a detailed overview of the programme's carefully designed
curriculum. This includes lectures and virtual tours of institutions such as Tihar Jail,
Shelter Home and Police Station to offer direct insights into the realities of human rights.
She further informed the interns about various activities and competitions aimed at
enhancing their understanding of human rights and bolstering their confidence.

The Online Short Term Internship Programme is structured to impart students from varied
academic disciplines with the requisite knowledge and competencies to tackle human
rights challenges. Through meticulously designed interactive sessions and engaging
activities, participants will acquire an in-depth understanding of international human rights
law, human rights issues pertinent to India and effective advocacy strategies, thereby
fostering their capacity to contribute meaningfully to the promotion and protection of
human rights.
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NHRC, India’s two week Online Short Term Internship Programme for September-
2025 begins

Inaugurating it, NHRC, India Secretary General, Shri Bharat Lal says, human rights are
dynamic and demand constant re-evaluation and public engagement

80 students representing a variety of academic disciplines from 21 States and Union
territories selected to attend the internship

https://www.pib.gov.in/PressReleasePage.aspx?PRID=2169749
Posted On: 22 SEP 2025 6:30PM by PIB Delhi

The National Human Rights Commission (NHRC) began its Online Short Term Internship
Programme (OSTI) for September 2025 today. A total of 896 applications were received
out of which 80 students representing a variety of academic disciplines from 21 States
and Union territories across the nation have been selected. The two-week
programme, w.e.f. 22nd September to 03rd October 2025, aims to provide college/
university students with a comprehensive understanding of promotion and protection of
Human Rights in our country.

In his inaugural address, NHRC, India Secretary General, Shri Bharat Lal emphasised
that the internship programme aims to foster awareness, sensitivity and responsibility
among youth toward the evolving field of human rights. Grounded in constitutional values,
it highlights the significance of civil, political, social and cultural rights, while addressing
modern challenges such as climate change, artificial intelligence, cybercrime and gig
economy exploitation.

He noted that human rights are dynamic and demand constant re-evaluation and public
engagement. Interns are encouraged to actively participate, ask questions and internalise
values like justice, empathy and dignity. The programme aims to shape them into
ambassadors of human rights individuals who apply these principles in both their personal
and professional lives.

Shri Bharat Lal said that emerging issues such as business and human rights, labour
rights and climate-induced displacement are key focus areas. He stressed that true
leadership lies not only in taking action against injustice but also in refusing to be silent
or complicit. This programme is a call for self-reflection, purposeful living and making a
meaningful contribution to society because those who live for others are the ones who
are truly remembered.

NHRC, India Joint Secretary, Smt. Saidingpuii Chhakchhuak formally greeted the
participants and presented a detailed overview of the programme's carefully designed
curriculum. This includes lectures and virtual tours of institutions such as Tihar Jail,
Shelter Home and Police Station to offer direct insights into the realities of human rights.


https://www.pib.gov.in/PressReleasePage.aspx?PRID=2169749
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She further informed the interns about various activities and competitions aimed at
enhancing their understanding of human rights and bolstering their confidence.

The Online Short Term Internship Programme is structured to impart students from varied
academic disciplines with the requisite knowledge and competencies to tackle human
rights challenges. Through meticulously designed interactive sessions and engaging
activities, participants will acquire an in-depth understanding of international human rights
law, human rights issues pertinent to India and effective advocacy strategies, thereby
fostering their capacity to contribute meaningfully to the promotion and protection of
human rights.
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NHRC Launches Two-Week Online Short Term Internship Programme for
September 2025

https://observervoice.com/nhrc-launches-two-week-online-short-term-internship-
programme-for-september-2025-146607/

Shalini Singh September 22, 2025Last Updated: September 22, 2025

02 minutes read

The National Human Rights Commission (NHRC) has launched its Online Short Term
Internship Programme (OSTI) for September 2025, selecting 80 students from a pool of
896 applicants. These interns, hailing from diverse academic backgrounds across 21
states and union territories, will participate in a two-week program aimed at enhancing
their understanding of human rights promotion and protection in India. The initiative runs
from September 22 to October 3, 2025, and seeks to cultivate awareness and
responsibility among youth regarding human rights issues.

Inaugural Address Highlights

During the program’s opening ceremony, NHRC Secretary General Shri Bharat Lal
emphasized the importance of fostering awareness and sensitivity among young people
towards human rights. He noted that the internship is grounded in constitutional values
and aims to address contemporary challenges, including climate change, artificial
intelligence, cybercrime, and the exploitation of workers in the gig economy. The
Secretary General encouraged interns to engage actively, ask questions, and embody
values such as justice, empathy, and dignity. The program aspires to transform
participants into ambassadors of human rights, equipping them to apply these principles
in their personal and professional lives.

Focus on Emerging Human Rights Issues

Shri Bharat Lal also highlighted critical areas of focus for the internship, including
business and human rights, labor rights, and climate-induced displacement. He stressed
that true leadership involves not only taking action against injustice but also refusing to
remain silent or complicit in the face of wrongdoing. The program serves as a call for self-
reflection and purposeful living, encouraging participants to contribute meaningfully to
society. According to Lal, those who dedicate their lives to serving others are the ones
who leave a lasting impact.

Program Overview and Curriculum

NHRC Joint Secretary Smt. Saidingpuii Chhakchhuak welcomed the interns and provided
an overview of the program’s curriculum. The carefully structured program includes
lectures and virtual tours of significant institutions, such as Tihar Jail, Shelter Home, and
Police Station, to offer participants direct insights into the realities of human rights.
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Chhakchhuak also informed the interns about various activities and competitions
designed to enhance their understanding of human rights and build their confidence.

Empowering Future Advocates

The Online Short Term Internship Programme aims to equip students from various
academic disciplines with the knowledge and skills necessary to address human
rights challenges effectively. Through interactive sessions and engaging activities,
participants will gain a comprehensive understanding of international human rights law,
relevant issues in India, and effective advocacy strategies. This initiative is designed to
empower the next generation of advocates, enabling them to make significant
contributions to the promotion and protection of human rights in their communities and
beyond.
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NHRC Launches Online Short-Term Internship Programme for Students Across
India

80 students representing a variety of academic disciplines from 21 States and Union
territories selected to attend the internship

https://impressivetimes.com/latest/nhrc-online-short-term-internship-september-2025/

The Impressive Times
Mon, 22 September 2025

New Delhi, 22 September 2025- The National Human Rights Commission (NHRC) of
India inaugurated its Online Short Term Internship Programme (OSTI) for September
2025 today. From a total of 896 applications, 80 students from 21 States and Union
Territories were selected to participate in the two-week programme, which runs from 22
September to 3 October 2025. The initiative aims to provide students with a
comprehensive understanding of the promotion and protection of human rights in India.

In his inaugural address, NHRC Secretary General Bharat Lal emphasized that human
rights are dynamic and require constant re-evaluation and active public engagement. He
highlighted that the programme seeks to instill awareness, sensitivity, and responsibility
among the youth regarding constitutional values, civil and political rights, social and
cultural rights, and contemporary challenges such as climate change, artificial
intelligence, cybercrime, and gig economy exploitation. Interns are encouraged to actively
participate, ask questions, and internalize principles of justice, empathy, and dignity.

Bharat Lal also noted that emerging areas such as business and human rights, labour
rights, and climate-induced displacement are key focus topics of the internship. Joint
Secretary Smt. Saidingpuii Chhakchhuak welcomed participants and outlined the
programme curriculum, which includes lectures, virtual tours of institutions such as Tihar
Jail, shelter homes, and police stations, and interactive activities to deepen understanding
of human rights. The programme is designed to equip students with knowledge of
international human rights law, domestic issues, and effective advocacy strategies,
preparing them to become informed ambassadors of human rights.
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NHRC launches online Short Term Internship Programme for college and university
students.

https://www.newsonair.gov.in/nhrc-launches-online-short-term-internship-programme-
for-college-and-university-students/

Site Admin | September 22, 2025 8:50 PM | NHRC |
onlineShortTerminternshipProgramme

The National Human Rights Commission (NHRC) began its Online Short Term Internship
Programme (OSTI) today. The two-week programme aims to provide college and
university students with a comprehensive understanding of the promotion and protection
of Human Rights in the country.

The Commission noted that 80 students from 21 States have been selected to attend the
internship programme. In a statement, NHRC said that the Programme is structured to
impart to students from varied academic disciplines the requisite knowledge and
competencies to tackle human rights challenges.


https://www.newsonair.gov.in/nhrc-launches-online-short-term-internship-programme-for-college-and-university-students/
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NHRC, India’s ITEC Executive capacity-building programme on human rights in
partnership with the MEA for senior functionaries of NHRIs of the Global South
begins in New Delhi

Press Release
National Human Rights Commission

https://nhrc.nic.in/f/media/press-release/nhrc-india%E2%80%99s-itec-executive-capacity-
building-programme-human-rights-0

New Delhi: 22nd September, 2025

NHRC, India’s ITEC Executive capacity-building programme on human rights in
partnership with the MEA for senior functionaries of NHRIs of the Global South begins in
New Delhi

Inaugurating it, NHRC, India Chairperson, Justice Shri V. Ramasubramanian says, strong
human rights institutions work as a safety valve for public discontent

Highlights India’s rich diverse cultural ethos with various religious faiths, castes,
languages, dialects and art forms; all thriving together in unity through shared traditions
and values for centuries

NHRC, India Secretary General, Shri Bharat Lal calls upon the Global South to unite in
advancing socio-economic and human development amidst various common challenges
to secure collective well-being

43 senior-level functionaries from 12 NHRIs of Mauritius, Jordan, Georgia, Philippines,
Qatar, Fiji, Uzbekistan, Bolivia, Nigeria, Mali, Morocco and Paraguay participate in the
programme

The six-day Indian Technical and Economic Cooperation (ITEC) Executive Capacity
Building Programme on human rights for National Human Rights Institutions (NHRIS) of
the Global South began in New Delhi today. The programme is being organised by the
National Human Rights Commission (NHRC), India, in collaboration with the Ministry of
External Affairs (MEA). It has brought together 43 senior-level functionaries from 12
NHRIs of Mauritius, Jordan, Georgia, Philippines, Qatar, Fiji, Uzbekistan, Bolivia, Nigeria,
Mali, Morocco and Paraguay. Designed to strengthen the institutional capacities of NHRIs
of the Global South, the programme underscores NHRC India’s commitment to fostering
global dialogue on human rights, advancing South-South cooperation and promoting
rights-based governance.
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Inaugurating the programme, NHRC, India Chairperson, Justice Shri V.
Ramasubramanian, reflected on the current global landscape. He observed that today’s
world is marked by protests, anger, frustration, inequality, uncertainty and political unrest.

Citing an international think tank-Carnegie’s Global Protest Tracker Report, he noted that
in the past year alone, more than a hundred protests erupted in various parts of the world,
driven by factors such as anger, frustration, abuse of power, perceived government
corruption and suppression of media. Between 2022 and 2025, protests even toppled
governments in three of India’s neighbouring countries. He said that the significant point
to note was that in countries where human rights institutions are very strong, such protests
did not escalate into violence. These institutions act as safety valves for public discontent.
Unfortunately, in some countries, human rights institutions are perceived as being anti-
government, while they actually are people friendly.

Justice Ramasubramanian further highlighted India’s unique cultural diversity with its
various religious faiths, castes, languages, dialects and art forms, all thriving together in
unity through shared traditions and values. He also noted that Global South nations have
rich traditions and unique experiences in addressing human rights issues. NHRC, India
through ITEC Executive Capacity Building Programmes, seeks to provide a forum to learn
together, share and grow together, in keeping with the spirit of the Vedic ethos of
Vasudhaiva Kutumbakam i.e. the world as one family.

Earlier, in his opening remarks, NHRC, India Secretary General, Shri Bharat Lal,
emphasised that human rights are always evolving and not static. He underlined India’s
tradition of sharing knowledge and wisdom for the greater good of humanity. This training
programme has been designed with the expectation of mutual learning on issues of
common concern across the Global South. These challenges may span diverse areas
from energy security and climate change to cyber security and emerging technologies
like artificial intelligence. He called upon the Global South to unite in advancing socio-
economic and human development to secure collective well-being and expressed the
hope that the interactive sessions would help identify emerging challenges of global
relevance.

Welcoming the participants, Shri Samir Kumar, Joint Secretary, NHRC, outlined the
programme structure and interactive sessions to follow. The delegates expressed their
gratitude and appreciated the role of NHRC, India in providing this opportunity for
multilateral dialogue on global human rights issues. Smt. Saidingpui Chhakchhuak, Joint
Secretary, NHRC delivered the vote of thanks.

The capacity-building programme will feature multiple sessions led by eminent national
and international experts, offering the participants valuable insights into various
dimensions of human rights as well as cultural and historical perspectives.
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Empowering South: Enhancing Human Rights Capacity in the Global South

The National Human Rights Commission of India launches a six-day ITEC Executive
Capacity Building Programme in collaboration with the Ministry of External Affairs.
Bringing together 43 senior officials from 12 countries, the initiative aims to strengthen
the institutional capacities of National Human

https://www.devdiscourse.com/article/headlines/3636997-empowering-south-
enhancing-human-rights-capacity-in-the-global-south?amp

Devdiscourse News Desk | India
Updated: 22-09-2025 22:55 IST | Created: 22-09-2025 22:55 IST

In an effort to bolster institutional capacities, the National Human Rights Commission
(NHRC) of India has initiated a six-day training programme, the ITEC Executive Capacity
Building Programme, in partnership with the Ministry of External Affairs. Taking place in
New Delhi, this initiative has gathered 43 senior-level officials from 12 countries, including
Mauritius, Jordan, and the Philippines, among others.

Addressing the inauguration, NHRC India Chairperson, Justice V. Ramasubramanian,
commented on the current global tensions, citing the Carnegie Global Protest Tracker
Report, which highlights over a hundred global protests in the past year. He emphasized
that strong human rights institutions can act as stabilizing forces, preventing violence and
acting as channels for public discontent.

Further, India's cultural diversity and unique approach to human rights issues present
learning opportunities for the Global South. NHRC India's Secretary General, Bharat Lal,
reiterated the dynamic nature of human rights, stressing the need for collaborative
learning. The programme, featuring sessions by esteemed experts, aims to address a
range of challenges from energy and climate issues to cyber safety.

(With inputs from agencies.)
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NHRC, India’s ITEC Executive capacity-building programme on human rights in
partnership with the MEA for senior functionaries of NHRIs of the Global South
begins in New Delhi

Inaugurating it, NHRC, India Chairperson, Justice Shri V. Ramasubramanian says, strong
human rights institutions work as a safety valve for public discontent

Highlights India’s rich diverse cultural ethos with various religious faiths, castes,
languages, dialects and art forms; all thriving together in unity through shared traditions
and values for centuries

NHRC, India Secretary General, Shri Bharat Lal calls upon the Global South to unite in
advancing socio-economic and human development amidst various common challenges
to secure collective well-being

43 senior-level functionaries from 12 NHRIs of Mauritius, Jordan, Georgia, Philippines,
Qatar, Fiji, Uzbekistan, Bolivia, Nigeria, Mali, Morocco and Paraguay participate in the
programme

https://www.pib.gov.in/PressReleseDetailm.aspx?PRID=2169722
Posted On: 22 SEP 2025 6:01PM by PIB Delhi

The six-day Indian Technical and Economic Cooperation (ITEC) Executive Capacity
Building Programme on human rights for National Human Rights Institutions (NHRISs) of
the Global South began in New Delhi today. The programme is being organised by the
National Human Rights Commission (NHRC), India, in collaboration with the Ministry of
External Affairs (MEA). It has brought together 43 senior-level functionaries from 12
NHRIs of Mauritius, Jordan, Georgia, Philippines, Qatar, Fiji, Uzbekistan, Bolivia, Nigeria,
Mali, Morocco and Paraguay. Designed to strengthen the institutional capacities of NHRIs
of the Global South, the programme underscores NHRC India’s commitment to fostering
global dialogue on human rights, advancing South-South cooperation and promoting
rights-based governance.

Inaugurating the programme, NHRC, India Chairperson, Justice Shri V.
Ramasubramanian, reflected on the current global landscape. He observed that today’s
world is marked by protests, anger, frustration, inequality, uncertainty and political unrest.

Citing an international think tank-Carnegie’s Global Protest Tracker Report, he noted that
in the past year alone, more than a hundred protests erupted in various parts of the world,
driven by factors such as anger, frustration, abuse of power, perceived government
corruption and suppression of media. Between 2022 and 2025, protests even toppled
governments in three of India’s neighbouring countries. He said that the significant point
to note was that in countries where human rights institutions are very strong, such protests
did not escalate into violence. These institutions act as safety valves for public discontent.
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Unfortunately, in some countries, human rights institutions are perceived as being anti-
government, while they actually are people friendly.

Justice Ramasubramanian further highlighted India’s unique cultural diversity with its
various religious faiths, castes, languages, dialects and art forms, all thriving together in
unity through shared traditions and values. He also noted that Global South nations have
rich traditions and unique experiences in addressing human rights issues. NHRC, India
through ITEC Executive Capacity Building Programmes, seeks to provide a forum to learn
together, share and grow together, in keeping with the spirit of the Vedic ethos of
Vasudhaiva Kutumbakam i.e. the world as one family.

Earlier, in his opening remarks, NHRC, India Secretary General, Shri Bharat Lal,
emphasised that human rights are always evolving and not static. He underlined India’s
tradition of sharing knowledge and wisdom for the greater good of humanity. This training
programme has been designed with the expectation of mutual learning on issues of
common concern across the Global South. These challenges may span diverse areas
from energy security and climate change to cyber security and emerging technologies
like artificial intelligence. He called upon the Global South to unite in advancing socio-
economic and human development to secure collective well-being and expressed the
hope that the interactive sessions would help identify emerging challenges of global
relevance.

Welcoming the participants, Shri Samir Kumar, Joint Secretary, NHRC, outlined the
programme structure and interactive sessions to follow. The delegates expressed their
gratitude and appreciated the role of NHRC, India in providing this opportunity for
multilateral dialogue on global human rights issues. Smt. Saidingpui Chhakchhuak, Joint
Secretary, NHRC delivered the vote of thanks.

The capacity-building programme will feature multiple sessions led by eminent national
and international experts, offering the participants valuable insights into various
dimensions of human rights as well as cultural and historical perspectives.
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NHRC, India in partnership with Ministry of External Affairs to organise ITEC
Executive Capacity Building Programme on human rights for senior-level
functionaries of NHRIs of the Global South

https://orissadiary.com/nhrc-india-in-partnership-with-ministry-of-external-affairs-to-
organise-itec-executive-capacity-building-programme-on-human-rights-for-senior-level-
functionaries-of-nhris-of-the-global-south/

By:Odisha Diary Bureau | Date: September 22, 2025

The National Human Rights Commission (NHRC), India in collaboration with the Ministry
of External Affairs (MEA), is organising a six-day Indian Technical and Economic
Cooperation (ITEC) Executive Capacity Building Programme on human rights for senior-
level functionaries of the National Human Rights Institutions (NHRIS) of the Global South
in New Delhi from 22nd to 27th September, 2025. The programme aims to strengthen the
capacities of National Human Rights Institutions (NHRIs) from the Global South. This
reflects NHRC India’s ongoing commitment to global human rights dialogue, South-South
cooperation and the collective advancement of rights-based governance.

This customised programme has been developed in accordance to the need of NHRIs of
participating countries and feedback provided during the three earlier ITEC capacity
building programmes organised by the Commission. Senior level functionaries from 12
NHRIs from Mauritius, Jordan, Georgia, Philippines, Qatar, Fiji, Uzbekistan, Bolivia,
Nigeria, Mali, Morocco and Paraguay are likely to attend the programme.

Drawing from NHRC India’s experience of over three decades, the programme seeks to
promote deeper understanding, mutual learning and meaningful collaboration among
NHRIs for advocacy, enforcementand institutional strengthening across the Global South.
Eminent persons with domain knowledge and expertise in capacity building and imparting
training will be the resource persons. The programme will be inaugurated by Chairperson
of the NHRC, India Justice V. Ramasubramanian.

The expected outcome includes developing a better understanding of international
dimensions of human rights; a deeper understanding of NHRC, India’s work in the field
of human rights protection and its best practices, which can be adopted by the other
NHRIs; improved networking among NHRIs, fostering collaborations and partnerships at
regional and international levels; and enhanced capability to contribute towards the
protection and promotion of human rights.

The patrticipants will engage in interactive sessions with eminent persons and
practitioners in the field, cultural immersion and field visits. This programme stands as a
testament to NHRC India’s enduring commitment to fostering a world where human
rights are respected, protected and celebrated. It aims to serve as a dynamic platform
for dialogue, learning and cooperation among NHRIs of the Global South
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India News | Six-day ITEC Program Organised by NHRC Begins in New Delhi

Get latest articles and stories on India at LatestLY. The programme is being organised by
the National Human Rights Commission (NHRC), India, in collaboration with the Ministry
of External Affairs (MEA). It has brought together 43 senior-level functionaries from 12
NHRIs of Mauritius, Jordan, Georgia, Philippines, Qatar, Fiji, Uzbekistan, Bolivia, Nigeria,
Mali, Morocco and Paraguay.

https://www.latestly.com/agency-news/india-news-six-day-itec-program-organised-by-
nhrc-begins-in-new-delhi-7124640.html

Agency News ANI| Sep 22, 2025 10:44 PM IST

New Delhi [India], September 22 (ANI): Six-day Indian Technical and Economic
Cooperation (ITEC) Executive Capacity Building Programme on human rights for National
Human Rights Institutions (NHRIs) of the Global South began in New Delhi today, a press
release from the National Human Rights Commission said.

The programme is being organised by the National Human Rights Commission (NHRC),
India, in collaboration with the Ministry of External Affairs (MEA). It has brought together
43 senior-level functionaries from 12 NHRIs of Mauritius, Jordan, Georgia, Philippines,
Qatar, Fiji, Uzbekistan, Bolivia, Nigeria, Mali, Morocco and Paraguay.

Designed to strengthen the institutional capacities of NHRIs of the Global South, the
programme underscores NHRC India's commitment to fostering global dialogue on
human rights, advancing South-South cooperation and promoting rights-based
governance.

Inaugurating the programme, NHRC, India Chairperson, Justice V. Ramasubramanian,
reflected on the current global landscape. He observed that today's world is marked by
protests, anger, frustration, inequality, uncertainty and political unrest.

Citing an international think tank, Carnegie's Global Protest Tracker Report, he noted that
in the past year alone, more than a hundred protests erupted in various parts of the world,
driven by factors such as anger, frustration, abuse of power, perceived government
corruption and suppression of media.

Between 2022 and 2025, protests even toppled governments in three of India's
neighbouring countries. He said that the significant point to note was that in countries
where human rights institutions are powerful, such protests did not escalate into violence.
These institutions act as safety valves for public discontent. Unfortunately, in some
countries, human rights institutions are perceived as being anti-government, while they
actually are people-friendly.
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Justice Ramasubramanian further highlighted India's unique cultural diversity,
characterised by its diverse religious faiths, castes, languages, dialects, and art forms, all
thriving together in unity through shared traditions and values.

He also noted that Global South nations have rich traditions and unique experiences in
addressing human rights issues. NHRC, India, through ITEC Executive Capacity Building
Programmes, seeks to provide a forum to learn together, share and grow together, in
keeping with the spirit of the Vedic ethos of Vasudhaiva Kutumbakam, i.e. the world as
one family.

Earlier, in his opening remarks, NHRC, India Secretary General, Bharat Lal, emphasised
that human rights are always evolving and not static. He underlined India's tradition of
sharing knowledge and wisdom for the greater good of humanity. This training
programme has been designed with the expectation of mutual learning on issues of
common concern across the Global South. These challenges may span diverse areas
from energy security and climate change to cyber security and emerging technologies
like artificial intelligence.

He called upon the Global South to unite in advancing socio-economic and human
development to secure collective well-being and expressed the hope that the interactive
sessions would help identify emerging challenges of global relevance.

Welcoming the participants, Samir Kumar, Joint Secretary, NHRC, outlined the
programme structure and interactive sessions to follow. The delegates expressed their
gratitude and appreciated the role of NHRC, India in providing this opportunity for
multilateral dialogue on global human rights issues. Saidingpui Chhakchhuak, Joint
Secretary, NHRC delivered the vote of thanks.

The capacity-building programme will feature multiple sessions led by eminent national
and international experts, offering the participants valuable insights into various
dimensions of human rights as well as cultural and historical perspectives. (ANI)

(The above story is verified and authored by ANI staff, ANI is South Asia's leading
multimedia news agency with over 100 bureaus in India, South Asia and across the globe.
ANI brings the latest news on Politics and Current Affairs in India & around the World,
Sports, Health, Fitness, Entertainment, & News. The views appearing in the above post
do not reflect the opinions of LatestLY)
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NHRC Launches ITEC Capacity-Building Programme on Human Rights for Senior
NHRIs Officials in New Delhi

https://observervoice.com/nhrc-launches-itec-capacity-building-programme-on-human-
rights-for-senior-nhris-officials-in-new-delhi-146600/

Shalini Singh | September 22, 2025 Last Updated: September 22, 2025

0 2 minutes read

The six-day Indian Technical and Economic Cooperation (ITEC) Executive Capacity
Building Programme focused on human rights for National Human Rights Institutions
(NHRIs) of the Global South commenced today in New Delhi. Organized by the National
Human Rights Commission (NHRC) of India in collaboration with the Ministry of External
Affairs (MEA), the program has attracted 43 senior representatives from 12 countries,
including Mauritius, Jordan, and Nigeria. This initiative aims to enhance the institutional
capacities of NHRIs while promoting global dialogue on human rights and fostering South-
South cooperation.

Inauguration and Global Context

Justice Shri V. Ramasubramanian, Chairperson of NHRC India, inaugurated the program
and highlighted the pressing global issues of protests and political unrest. He referenced
the Carnegie Global Protest Tracker Report, which documented over a hundred protests
worldwide in the past year, driven by public anger over government actions and perceived
corruption. Justice Ramasubramanian noted that in nations with strong human rights
institutions, protests tend to remain peaceful, serving as a safety valve for public
discontent. However, he pointed out that in some regions, these institutions are
misperceived as anti-government entities, despite their role in advocating for the people.

Cultural Diversity and Human Rights

Justice Ramasubramanian also emphasized India’s rich cultural diversity, which
encompasses various religions, languages, and traditions. He acknowledged that
countries in the Global South possess unique experiences in addressing human rights
challenges. The NHRC’s ITEC program aims to create a collaborative learning
environment, reflecting the Vedic principle of “Vasudhaiva Kutumbakam,” which
translates to “the world is one family.” This ethos underlines the importance of unity in
tackling human rights issues across different cultures.

Focus on Evolving Human Rights Issues

In his opening remarks, Shri Bharat Lal, Secretary General of NHRC India, stressed that
human rights are dynamic and continually evolving. He highlighted India’s historical
commitment to sharing knowledge for the betterment of humanity. The training program
is designed to facilitate mutual learning on various pressing issues faced by the Global
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South, including energy security, climate change, and emerging technologies like artificial
intelligence. Lal called for collective action among Global South nations to enhance socio-
economic and human development, aiming for the well-being of all.

Program Structure and Expert Insights

Shri Samir Kumar, Joint Secretary of NHRC, welcomed the participants and outlined the
program’s structure, which includes interactive sessions led by distinguished national and
international experts. These sessions will provide valuable insights into the multifaceted
aspects of human rights, along with cultural and historical perspectives. The capacity-
building initiative is expected to foster a deeper understanding of human rights issues and
encourage collaboration among the participating nations. Smt. Saidingpui Chhakchhuak,
also a Joint Secretary at NHRC, delivered the vote of thanks, marking the beginning of
an enriching learning experience for all attendees.
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Tribune
NHRC seeks report on sanitation worker’s death in Ashok Vihar

National Commission for Safai Karamcharis says one worker has died on job every fifth
day since 2017

https://www.tribuneindia.com/news/delhi/auto-draft-26-2/

Sneha Richhariya | Tribune News Service
New Delhi, Updated At : 02:16 AM Sep 23, 2025 IST

The National Human Rights Commission (NHRC) has taken suo motu cognisance of the
death of one sanitation worker and serious injuries to three others while cleaning a sewer
in Delhi’'s Ashok Vihar area on September 16.

The commission issued notices to the Delhi Chief Secretary, the Municipal Commissioner
and the Delhi Police Commissioner, asking them to submit a comprehensive report on
the incident within two weeks. The report has to include details on the status of the police
investigation, the health condition of the injured workers and, compensation for the
deceased worker’s family and those injured.

According to the NHRC, the case raises concerns of human rights violations. “In spite of
the Supreme Court’s directions and the NHRC’s advisory to all the states and the Union
Territories to ensure safety of the sanitation workers, such tragic incidents are occurring
frequently,” the commission noted.

The incident came to light after media reports on September 18 stated that four men were
engaged by a private construction company for cleaning a sewer in Ashok Vihar without
being provided safety equipment. Late on the night of September 16, a call was made to
the Police Control Room regarding the situation.

Police personnel rushed the four workers to Deen Dayal Upadhyay (DDU) Hospital. One
of them was declared brought dead by doctors, while the other three were admitted to the
Intensive Care Unit in critical condition. The company manager responsible for deploying
the workers has been questioned, police said.

Now, the Supreme Court, in earlier judgments, had directed governments to mechanise
sewer cleaning and provide protective equipment to sanitation workers where manual
entry was unavoidable.

But the issue of sanitation workers dying on job seems to have continued unchecked for
as per data released by the National Commission for Safai Karamcharis (NCSK), on
average, one sanitation worker has died every fifth day cleaning sewers or septic tanks
since 2017.
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Govt. gets NHRC notices over injuries, death of sewer cleaners

https://www.thehindu.com/news/cities/Delhi/govt-gets-nhrc-notices-over-injuries-death-
of-sewer-cleaners/article70081961.ece

Published - September 23, 2025 12:36 am IST - New Delhi

The Hindu Bureau

National Human Rights Commission (NHRC) on Monday issued notices to the Delhi
government after sewer cleaning turned fatal for a worker and injured three others after
allegedly inhaling toxic gases in Ashok Vihar last week.

According to reports, the police got the information of the incident on the night of
September 16. By then four men, involved in sewer cleaning, were rushed to Deen Dayal
Upadhyay (DDU) Hospital and one of them succumbed, allegedly due to inhaling toxic
gases. Three others were admitted to the Intensive Care Unit are in a critical condition.

During interrogation, the co-workers of the victims claimed that “no safety equipment” was
provided by the private construction company that engaged them for cleaning the sewer.

Observing that the incidents raise a serious issue of human rights violations, the NHRC
issued notices to the Chief Secretary, Government of NCT of Delhi, Municipal
Corporation, and the Police Commissioner, demanding a detailed report on the matter
within two weeks.

NHRC instructed that the report should include the status of the investigation and the
health condition of the injured workers. Besides, the commission also sought details of
compensation paid to the next of kin of the deceased and to the injured workers.

“Despite directions given by the Supreme Court and NHRC advisory issued to all the
States/ Union Territories to ensure safety of the sanitation workers, such tragic incidents
are occurring frequently,” the commission noted.
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NHRC notice to Delhi govt, municipal commissioner over death of worker while
cleaning sewer

https://www.tribuneindia.com/news/delhi/nhrc-notice-to-delhi-govt-municipal-
commissioner-over-death-of-worker-while-cleaning-sewer/amp

PTI New Delhi, Updated At : 05:45 PM Sep 22, 2025 IST

The National Human Rights Commission (NHRC) on Monday said it has issued a notice
to the Delhi Government, the municipal commissioner and the city police chief seeking a
detailed report on the incident in which a worker died and three others were critically
injured while cleaning a sewer in Ashok Vihar earlier this month.

In spite of directions given by the Supreme Court and the advisory by NHRC to all states
and union territories to ensure safety of the sanitation workers, such tragic incidents are
“occurring frequently”, the rights panel observed in a statement.

The commission has “taken suo motu cognisance of a media report that one worker died
and three others were critically injured while cleaning a sewer in the Ashok Vihar area of
northwest Delhi on September 167, it said.

Reportedly, their co-workers said that allegedly no safety equipment was provided by the
private construction company, which had engaged them for cleaning work, the statement
said.

The commission has observed that the content of the media report, if true, raises a serious
issue of human rights violation.

Therefore, it has issued notices to the Chief Secretary, Government of Delhi,
Commissioner of Municipal Corporation of Delhi and the city Police Commissioner,
seeking a detailed report in two weeks.

It is expected to include the status of the investigation and the health of the injured
workers. The details of compensation paid to the next of kin of the deceased and to the
injured workers have also been sought, the statement said.

According to the media report, carried on September 18, the police control room had
received a call late in the night on September 16 regarding the incident.

The police rushed all four victims to Deen Dayal Upadhyay Hospital. Doctors declared
one of them as ‘brought dead’, while the three others were admitted to the ICU in a critical
condition. The manager of the company is being questioned, it said.

The Tribune, now published from Chandigarh, started publication on February 2, 1881, in
Lahore (now in Pakistan). It was started by Sardar Dyal Singh Majithia, a public-spirited
philanthropist, and is run by a trust comprising five eminent persons as trustees.
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The Tribune, the largest selling English daily in North India, publishes news and views
without any bias or prejudice of any kind. Restraint and moderation, rather than agitational
language and partisanship, are the hallmarks of the newspaper. It is an independent
newspaper in the real sense of the term.
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NHRC takes cognisance of Ashok Vihar sewer tragedy

https://www.millenniumpost.inf/amp/delhi/nhrc-takes-cognisance-of-ashok-vihar-sewer-
tragedy-628389

By - Team MP | Update: 2025-09-22 19:26 GMT

NEW DELHI: The NHRC on Monday said it has issued a notice to the Delhi government,
the municipal commissioner and the city police chief seeking a detailed report on the
incident in which a worker died and three others were critically injured while cleaning a
sewer in Ashok Vihar earlier this month.

In spite of directions given by the Supreme Court and the advisory by the National Human
Rights Commission (NHRC) to all states and Union territories to ensure safety of the
sanitation workers, such tragic incidents are “occurring frequently”, the rights panel
observed in a statement.

The Commission has “taken suo motu cognisance of a media report that one worker died
and three others were critically injured while cleaning a sewer in Ashok Vihar area of
North West Delhi on September 167, it said.

Reportedly, their co-workers said that allegedly no safety equipment was provided by the
private construction company which had engaged them for cleaning work, the

statement said.

The Commission has observed that the content of the media report, if true, raises a
serious issue of human rights violation.

Therefore, it has issued notices to the chief secretary, government of Delhi, commissioner
of the Municipal Corporation of Delhi and the city police commissioner, seeking a detailed
report in two weeks.

It is expected to include the status of the investigation and the health of the
injured workers.

The details of compensation paid to the next of kin of the deceased and to the injured
workers have also been sought, the statement said.

According to the media report, carried on September 18, the police control room had
received a call late in the night on September 16 regarding the incident.

The police rushed all four victims to the Deen Dayal Upadhyay Hospital. Doctors declared
one of them as ‘brought dead’, while the three others were admitted to the ICU in a critical
condition. The manager of the company is being questioned, it said.
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Delhi: NHRC Takes Suo Motu Cognisance Of Sewer Cleaning Death, Injuries

Reportedly, their co-workers stated that no safety equipment was provided by the private
construction company which engaged them for cleaning sewer.

https://www.freepressjournal.in/india/delhi-nhrc-takes-suo-motu-cognisance-of-sewer-
cleaning-death-injuries

FPJ News Service Updated: Monday, September 22, 2025, 09:20 PM IST

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that one worker died and three others were critically injured while
cleaning sewer in Ashok Vihar area of North West Delhi on 16th September, 2025.
Reportedly, their co-workers stated that no safety equipment was provided by the private
construction company which engaged them for cleaning sewer.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. In spite of directions given by the Supreme Court
and NHRC advisory issued to all the States / Union Territories to ensure safety of the
sanitation workers, such tragic incidents are occurring frequently. Therefore, it has issued
notices to the Chief Secretary, Government of NCT of Delhi, Commissioner, Municipal
Corporation and Police Commissioner, calling for a detailed report on the matter within
two weeks. It is expected to include the status of the investigation and health of the injured
workers. The details of compensation paid to the next of kin of the deceased and to the
injured workers have also been sought.

According to the media report, carried on 18th September, 2025, the Police Control Room
had received a call late night on 16th September, 2025 regarding the incident. The Police
rushed all the four victims to the Deen Dayal Upadhyay (DDU) Hospital. Doctors declared
one of them as brought dead, while the three others were admitted to the ICU in a critical
condition. The Manager of the company is being questioned.
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NHRC seeks report on death, injuries of sanitation workers in Delhi
NHRC Takes Suo Motu Cognizance of Sewer Cleaning Incident in Delhi

https://www.thehawk.in/news/india/nhrc-seeks-report-on-death-injuries-of-sanitation-
workers-in-delhi

The Hawk:«Sep 22, 2025, 09:05 PM

New Delhi, Sep 22 (IANS) The National Human Rights Commission (NHRC) has taken
suo motu cognisance of a media report that one worker died and three others were
critically injured while cleaning a sewer in the Ashok Vihar area of Delhi.

According to the press report, co-workers of the victims alleged that no safety equipment
was provided by the private construction company that had engaged them for the task.

The Police Control Room reportedly received a late-night call about the incident, and all
four workers were rushed to Deen Dayal Upadhyay (DDU) Hospital, where doctors
declared one of them dead. The other three were admitted to the ICU in critical condition.

The manager of the company is being questioned.

Taking note of the incident, the apex human rights body observed that the contents, if
true, raise serious concerns of human rights violations.

Despite Supreme Court directions and NHRC advisories issued to all states and Union
Territories to ensure the safety of sanitation workers, such tragic incidents continue to
occur frequently.

The NHRC has issued notices to the Chief Secretary of the Government of NCT of Delhi,
the Commissioner of the Municipal Corporation, and the Delhi Police Commissioner,
seeking a detailed report within two weeks. The report is expected to include the status
of the investigation, the health condition of the injured workers, and details of
compensation provided to the next of kin of the deceased and to the injured workers

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India. The apex
human rights body has the power to take suo motu (on its own motion) action based on
media reports, public knowledge or other sources, without receiving a formal complaint
of human rights violations.

--IANS
pds/v
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NHRC notice to Delhi govt, municipal commissioner over death of worker while
cleaning sewer

https://theprint.in/india/nhrc-notice-to-delhi-govi-municipal-commissioner-over-death-of-
worker-while-cleaning-sewer/2748568/

PTI | 22 September, 2025 06:07 pm IST

New Delhi, Sep 22 (PTI) The NHRC on Monday said it has issued a notice to the Delhi
government, the municipal commissioner and the city police chief seeking a detailed
report on the incident in which a worker died and three others were critically injured while
cleaning a sewer in Ashok Vihar earlier this month.

In spite of directions given by the Supreme Court and the advisory by the National Human
Rights Commission (NHRC) to all states and Union territories to ensure safety of the
sanitation workers, such tragic incidents are “occurring frequently”, the rights panel
observed in a statement.

The Commission has “taken suo motu cognisance of a media report that one worker died
and three others were critically injured while cleaning a sewer in Ashok Vihar area of
North West Delhi on September 167, it said.

Reportedly, their co-workers said that allegedly no safety equipment was provided by the
private construction company which had engaged them for cleaning work, the statement
said.

The Commission has observed that the content of the media report, if true, raises a
serious issue of human rights violation.

Therefore, it has issued notices to the chief secretary, government of Delhi, commissioner
of the Municipal Corporation of Delhi and the city police commissioner, seeking a detailed
report in two weeks.

It is expected to include the status of the investigation and the health of the injured
workers. The details of compensation paid to the next of kin of the deceased and to the
injured workers have also been sought, the statement said.

According to the media report, carried on September 18, the police control room had
received a call late in the night on September 16 regarding the incident.

The police rushed all four victims to the Deen Dayal Upadhyay Hospital. Doctors declared
one of them as ‘brought dead’, while the three others were admitted to the ICU in a critical
condition. The manager of the company is being questioned, it said. PTI KND RT RT

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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Fatal Sewer Accident in Delhi Sparks Human Rights Inquiry

The National Human Rights Commission has issued a notice to Delhi authorities
regarding a sewer accident in Ashok Vihar, where one worker died and three were
critically injured. The NHRC seeks a detailed report on the incident, highlighting ongoing
safety issues for sanitation workers.

https://www.devdiscourse.com/article/law-order/3636482-fatal-sewer-accident-in-delhi-
sparks-human-rights-inquiry?amp

Devdiscourse News Desk| New Delhi | India
Updated: 22-09-2025 17:42 IST | Created: 22-09-2025 17:42 IST

The National Human Rights Commission (NHRC) has taken a significant step by issuing
a notice to the Delhi government, municipal authorities, and city police following a tragic
sewer cleaning incident in Ashok Vihar. This incident resulted in one worker's death and
left three others critically injured.

Despite strict directives from the Supreme Court and NHRC advisories for sanitation
worker safety, such incidents continue to recur, the commission noted. Allegations have
emerged that the workers were not equipped with necessary safety gear by the private
company responsible for the task, raising grave human rights concerns.

The NHRC has requested a comprehensive report within two weeks, detailing the
investigation's progress, the health status of the injured, and compensation details. The
inquiry is a response to a media report highlighting the incident, with police having
responded swiftly to the emergency and detaining the company's manager for
guestioning.

(With inputs from agencies.)
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Delhi sewer death: NHRC asks CS, Police Commissioner to submit report within
two weeks

The rights commission said that the detailed report should include the status report of the
investigation, health of the injured workers as well as the compensation paid to the next
of kin of the deceased and to the injured workers.

https://www.thestatesman.com/cities/delhi-sewer-death-nhrc-asks-cs-police-
commissioner-to-submit-report-within-two-weeks-1503489883.html

Statesman News Service | New Delhi | September 22, 2025 4:21 pm

Taking suo motu cognizance of the reported death of one worker and serious injuries to
three others while cleaning sewer in Ashok Vihar area of North West Delhi, the National
Human Rights Commission (NHRC) on Monday issued notices to the Delhi Chief
Secretary, Municipal Commissioner and Police Commissioner and asked them to submit
detailed report on the matter within two weeks.

The rights commission said that the detailed report should include the status report of the
investigation, health of the injured workers as well as the compensation paid to the next
of kin of the deceased and to the injured workers.

“The National Human Rights Commission (NHRC), India has taken suo motu cognizance

of a media report that one worker died and three others were critically injured while
cleaning sewer in Ashok Vihar area of North West Delhi on 16th September, 2025,” the
rights panel said in a statement.

The Commission said reportedly, their co-workers stated that no safety equipment was
provided by the private construction company which engaged them for cleaning the
sewer.

The rights panel has observed that the contents of the media report, if true, raise a serious
“‘issue of human rights violation”.

“In spite of directions given by the Supreme Court and NHRC advisory issued to all the
States / Union Territories to ensure safety of the sanitation workers, such tragic incidents
are occurring frequently. Therefore, it has issued notices to the Chief Secretary,
Government of NCT of Delhi, Commissioner, Municipal Corporation and Police
Commissioner, calling for a detailed report on the matter within two weeks,” the statement
said.

“It is expected to include the status of the investigation and health of the injured workers.
The details of compensation paid to the next of kin of the deceased and to the injured
workers have also been sought,” it said.
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According to the media report, carried on September 18, the Police Control Room had
received a call late night on September 16, 2025 regarding the incident. The Police rushed
all the four victims to the Deen Dayal Upadhyay (DDU) Hospital.

Doctors declared one of them as brought dead, while the three others were admitted to
the ICU in a critical condition. The Manager of the company is being questioned.
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NHRC notice to Delhi govt, municipal commissioner over death of worker while
cleaning sewer

https://www.hindustantimes.com/india-news/nhrc-notice-to-delhi-govt-municipal-
commissioner-over-death-of-worker-while-cleaning-sewer-101758542571112.html

PTI | Published on: Sept 22, 2025 05:32 pm IST

NHRC notice to Delhi govt, municipal commissioner over death of worker while cleaning
sewer

New Delhi, The NHRC on Monday said it has issued a notice to the Delhi government,
the municipal commissioner and the city police chief seeking a detailed report on the
incident in which a worker died and three others were critically injured while cleaning a
sewer in Ashok Vihar earlier this month.

NHRC notice to Delhi govt, municipal commissioner over death of worker while cleaning
sewer

In spite of directions given by the Supreme Court and the advisory by the National Human
Rights Commission to all states and Union territories to ensure safety of the sanitation
workers, such tragic incidents are "occurring frequently”, the rights panel observed in a
statement.

The Commission has "taken suo motu cognisance of a media report that one worker died
and three others were critically injured while cleaning a sewer in Ashok Vihar area of
North West Delhi on September 16", it said.

Reportedly, their co-workers said that allegedly no safety equipment was provided by the
private construction company which had engaged them for cleaning work, the statement
said.

The Commission has observed that the content of the media report, if true, raises a
serious issue of human rights violation.

Therefore, it has issued notices to the chief secretary, government of Delhi, commissioner
of the Municipal Corporation of Delhi and the city police commissioner, seeking a detailed
report in two weeks.

It is expected to include the status of the investigation and the health of the injured
workers. The details of compensation paid to the next of kin of the deceased and to the
injured workers have also been sought, the statement said.

According to the media report, carried on September 18, the police control room had
received a call late in the night on September 16 regarding the incident.
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The police rushed all four victims to the Deen Dayal Upadhyay Hospital. Doctors declared
one of them as 'brought dead’, while the three others were admitted to the ICU in a critical
condition. The manager of the company is being questioned, it said.

This article was generated from an automated news agency feed without modifications to
text.
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NHRC seeks report on death, injuries of sanitation workers in Delhi

https://www.socialnews.xyz/2025/09/22/nhrc-seeks-report-on-death-injuries-of-
sanitation-workers-in-delhi/

Posted By: Gopi September 22, 2025

New Delhi, Sep 22 (SocialNews.XYZ) The National Human Rights Commission (NHRC)
has taken suo motu cognisance of a media report that one worker died and three others
were critically injured while cleaning a sewer in the Ashok Vihar area of Delhi.

According to the press report, co-workers of the victims alleged that no safety equipment
was provided by the private construction company that had engaged them for the task.

The Police Control Room reportedly received a late-night call about the incident, and all
four workers were rushed to Deen Dayal Upadhyay (DDU) Hospital, where doctors
declared one of them dead. The other three were admitted to the ICU in critical condition.

The manager of the company is being questioned.

Taking note of the incident, the apex human rights body observed that the contents, if
true, raise serious concerns of human rights violations.

Despite Supreme Court directions and NHRC advisories issued to all states and Union
Territories to ensure the safety of sanitation workers, such tragic incidents continue to
occur frequently.

The NHRC has issued notices to the Chief Secretary of the Government of NCT of Delhi,
the Commissioner of the Municipal Corporation, and the Delhi Police Commissioner,
seeking a detailed report within two weeks. The report is expected to include the status
of the investigation, the health condition of the injured workers, and details of
compensation provided to the next of kin of the deceased and to the injured workers

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India. The apex
human rights body has the power to take suo motu (on its own motion) action based on
media reports, public knowledge or other sources, without receiving a formal complaint
of human rights violations.

Source: IANS
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NHRC takes suo motu cognisance of sewer death in Delhi’s Ashok Vihar, seeks
report

https://www.aninews.in/news/national/general-news/nhrc-takes-suo-motu-cognisance-
of-sewer-death-in-delhis-ashok-vihar-seeks-report20250922155825/?amp=1

ANI | Updated: Sep 22, 2025 15:58 IST

New Delhi [India], September 22 (ANI): The National Human Rights Commission (NHRC)
has taken suo motu cognisance of media reports regarding the death of one worker and
serious injuries to three others while cleaning a sewer in Northwest Delhi's Ashok Vihar
on the night of September 16.
According to officials, the incident took place around 11:30 pm near Harihar Apartments
in Ashok Vihar Phase-Il. Four men engaged in sewer cleaning fell unconscious inside.
They were rushed to Deen Dayal Upadhyay (DDU) Hospital, where one of them, Arvind
(40), a resident of Kasganj, Uttar Pradesh, was declared brought dead.
The others, Sonu and Narayana, also from Kasganj, and Naresh from Bihar, remain in
the ICU in critical condition.
Police said the men were working for a private construction company that has been
carrying out sewer operations in the area for several days. Preliminary accounts from co-
workers allege that the victims were sent inside without any safety gear. The company
manager is being guestioned.
Taking note of the incident, the Commission observed that, despite repeated directions
of the Supreme Court and NHRC advisories to ensure the safety of sanitation workers,
such tragic cases continue to occur. It described the report as raising "serious concerns
of human rights violations."
The NHRC has issued notices to the Chief Secretary of Delhi, the Municipal
Commissioner, and the Delhi Police Commissioner, seeking a detailed report within two
weeks. The report is expected to cover the status of the investigation, the medical
condition of the injured workers, and details of compensation provided to the deceased's
family and the injured. (ANI)
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Hax awTg ¥ ¥ <ft AeigR 31 &M, NHRC A el SRR 3R MCD & yumr Jifew

3TINT (NHRC) A U f& o Hifgar Ruid &) aneft 99 g, o 98 A-aif¥eR! & Ieao
HT T THR AT ST Bl ¢ | S, 9 el AR & o7 Aia, feedt 7R
¥ MY 3R WX &b e Mgad &l Afed I &R & gt & iR wop fawga frard aih
gl

https://www.livehindustan.com/ncr/delhi-man-dies-durimg-sewer-cleaning-nhrc-issues-
notice-to-delhi-government-and-mcd-know-full-details-201758543619058.html

Utkarsh Gaharwar ¥15d fg~g&iM, f¢eit Mon, 22 Sep 2025 05:52 PM

IS AHATRIGR ST (NHRC) = GHIR B B8l fb I8 faedl WBR, TR Mg 3R
X & G U I A SIRT {61 g1 I8 ey 9 T8 &I JoaH1d T 31 fagR o
TR Pt B8 & GRIM TP FoIg B Al IR A 30 & THR 9 I °919d g Bt gl IR
faega o wim & fog S T g

3TN 3 U 9T | fewqoht o1 f gulie o1 & FER1 3R TTasmEt & iR ¥ a3
3R &g ARIA USRN ! THTS HHATRT BT YRET YT B Bt JATE & dd9le, T ga
HeTd SR-9R 81 1 g1 3TN 3 Fal foh 391 Wa: IIH dd 8¢ 39 Hifsar Rurd &1 d3m
for &, Tored S T o1 i 16 RideR 1 IR ufe! faeeh & ol fagR saie & iR
& YBTE B THY Th HoIgR &1 AId 1 T3 3R o1 31 1R =0 ¥ °rad g1 U s o
HEl 1 8 fh HiYd IR WR, 370 YghHal = i foh 3¢ hls & HIH H = arelt Foil
fmfor St Y 3R & BIS +ff YR&T IUBR HgaT T R T |

3TNT (NHRC) A U & o Hifsar Raid &) aneft 99 B, o 98 AFaiYeR! & Ieado
HT T THR AT ST Bl | S, 9 el NRBR & G ¥iea, faedt 7R
% 3T 3R e & e e Bl e IR R &l gl b HieR T fawga Rard aift
gl

FI H 81 T § foh 390 ROid & S &t U SiR 91 Helgll & W’ &1 ISR [fid
BT 1T | 39 3faTaT, b o IRAR 3R U1Id HolgR! oI faT 7T Jafas! (compensation)
1 faazor off AT T B 1 18 Rider &1 yeiiRid Wifgar Ruld & $uR, 16 Rider &1 R I
39 el & GaY H Yford deld A HI i foen At gferd 3 @¥d ari difsdl &1 <49 gara
IUTATT 3T UgardT| SlaeRl 4 30 ¥ Th &1 'gd "iffa dHR &, S&fdh 3= diF &1
TR grad # ey (1cu) B v fasar war| RuiRe & g +f saman man g fo fhagra du)
& ToR I USATS &I o1 G 5
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Sewer Cleaner Death: NHRC A HaR HBTSHHI &1 Hid ATHA # AT Aifed, S gurl
&1 fear a1

https://www.haribhoomi.com/state-local/delhi-ncr/delhi-man-dies-during-sewer-cleaning-
nhrc-issues-notice-to-delhi-government-and-mcd-647747

22 RdeR 2025
TS HHATN! Bt Hid TR TTTINRIT 7 foram T |

Sewer Cleaner Death: W%Wﬁ%ﬂﬁ?ﬂﬁﬁ%ﬁﬂmwwﬁﬁﬁ
B TS| 98 3 3= HolgR UIad 8 Y| 9 TR TUTSRE! A ¥ad: U od §U RBR, TARTS!
3R Yfery § Sare Him g |

Sewer Cleaner Death: BTd &1 H faedl! & 3RN1% fdgR & AR & TBTE HRd THT Tdh HolgR
& Od 81 T8 A1 T8l i o TR T 9 Urd 81 T 31 R ¥ Head arelt Seeia 19
HolgR B HId BT HRUI ST | Ig1 39 AHS H I AFAINIBR ST (NHRC) TR AIS H
g1 NHRC i@l R, TR 3 3R WX & Yford TE ! Aifed IR {51 51 39
ifes & ge1 o1 favga Raré AFft 18 g |

IS AFAIIBR SN A T S # Hgl [ il HIC & MERT 3R TITdeRd! &1 iR
Y gt Il SR g AR Y= bl Halle ot T3 Ul o JB18 HHanial Bl JRafm ol R
foraT STU | 59 STave ThTs HHATRG! B Aid B g UeTd T 318! § | 3 TR AT
< ad: I d gU Hifear RUic § oE @&k & R H TSGR o1

ST &1 Ul 9a foh 16 RideR & IR ufdl fiech & SR [9gR a1 § R &1 9T
Hd TG U Holgx $I HId 81 T8 | T8l diF 3= Aoigr 1R U § °rgd 81 U AT &
§I H BT 11 {5 I8 39 IR H o $1 3R ASIeR! & Jebiyal J Sadid o1 T3, forad
TTH 3T b TS & ®F H A aren Hoil (A0 St &1 dR% ¥ 3 dis H gRe
JUHRUN T Tt 1T MY Y|

3TN 3 U fb SR Hifgar Ruidy & forar 78 a1d ¥4 €, @ 3 AFAGR & Iecad &1
TR AHer 81 3@ Td gU oo WeHR & g g, fieeh R A & smgad iR
e o Yo Sgad $I Alfed IR foam T 39 Aifed R & gul | fawga Ruic aidt 7
2139 Ruid o o o fUfa iR 9rae AoigRl & W &t SFSR! AN T3 | 1Y g gab &
URAR 3R °e FeigRl i {3 1T gafras &t i SHeR Al 15|
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feeeht A Wiar 9w1E & SRE FHIRY B Aid &1 TRl A forar W@d: 93, 3 g
¥ Sq19 dad

https://vocaltv.in/national/nhrc-takes-suo-motu-cognizance-of-death-of-a-
workephp/cid17455819.htm

By VocalTV Desk | Sep 22, 2025, 16:26 IST

TS faeeht, 22 RdeR (R.9.) | IS AFTRISR 3manT (@TgsRe) 3 fiweh & orie fagR
H 16 RIdeR B HIaR B! THTE & GRH U HHAR $1 Ad AR fH HHARAT & TR T 9
A g B! gl ST Wd: U3 dd U &l Iwig & HiaR Sa1d 7R g |

TIUGSRE o Gdlfad, 8 SHGRT Hitear Raey ¥ e &t Iordr # arf fifedl & te
f¥oit fFafor o fore fomm JRem Iuaur 3T 3% War & TS & & (o A § IdR fean
3P §1¢ IRI HHATRY! Bt U fors 78 3R s 981 81 TN | fRUfS forrsar 3w 3= 3i-
B T Ufed dF <uTd IUTHEN SRUdTd Ul 11 SRy 8 Sldex] 3 399 J U &)
Td O & fean, STafd aiF o 1R gad o srsaig J el Xg |

TUTSHRYT A S AFAIGR & Ieae- BT THR AT 91T 8 | ST A $al f aft rea
T qBTs HHARA! &1 JRET AT d3- & (o8 I=ad Uil & 3G & a1¢ AFATIBR
STANT 3 TR SR} R T § | §9% a1 T ge-Td gH1 gUg & |

3T A el TRBR, TR A 3ged iR Yferd Sigad &1 Aifed SRt R & 9wg & iR
A Bt o &R favga Ruid At g1 T & difsal &1 Ifad gamast 31 &t 7 &t 713 g
aHa B ol Hut & veve ¥ ot are & off W B
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NHRC A fewd & e fagr & Waw o g8 didl &1 waa: I3 foram, fraid with

https://jantaserishta.com/delhi-ncr/nhrc-takes-suo-motu-cognizance-of-sewer-deaths-in-
delhis-ashok-vihar-seeks-report-4279445

Gulabi Jagat22 Sept 2025 5:46 PM

7% foeell : AP AHETIUBR SR (TU=SRET ) 3 16 fdaR i I Pl IR uiEH! et
& 3N IR & WeR &) TB1E b SR T 4He 31 Aid 3R 9 3 & 7R =0 3 urod
B & Tay 7 Hifsar el w wa: 99 o 8 1 $fesial & S8R, 8 gl 3RIb fagR
Thol-2 fRUq giveR suTdhe & U Id did 11:30 o g3 | HTaR &1 I8 | @ IR AN 3fex
B BI U35 o GaTd SUTEHT (Sely) SRUdTd o ST T, Sgi 3-8 § U, ITR UG
& HIRATS FaRft eRfdg (40) ® ga 9iftd HR g W11 3 AN, HRATS & & A 3R
TR0, 7T fagR & R, 1R grad & smeag # wff § |

gfer 3 garn fb 3 A T ol Fafor ot & 1 31 @ O S s faA | 3o § HR
TS BT B HR gt M| TeHHal & L3 I I T Ian § fob fifsal &1 fom fpedt
RET SUBRU & 3R ST 7T UT| HU-1 b HoR  YBAIS ! Sl Xg! ¢ 159 g1 &I A
Td BT, 3MANT A Sl o AHIS HHATRA! DI GRET AT I+ & T Jata e 3R
TP AFATYBR SR gRT IR-6R & 7Y (e & srave, T g@e ge-md @R 81 g
g1 3TNT A RO 1 AFaTeR] & Icaad &1 1R fofar Iam arar sar|

TSR 7 faeelt & T ufa, TR e R feeeh gy smgad & Aifed ot ax &
9 & iR fawga frad aift 81 faid & St ot fRufa, araa aeig) o fafean fRufa iR
T & URGR 3R "Eel @ iU MY et 1 faarur =i g9 # SHiG gl
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NHRC seeks report on death, injuries of sanitation workers in Delhi

https://www.punjabnewsexpress.com/news/news/nhrc-seeks-report-on-death-injuries-
of-sanitation-workers-in-delhi-299249

PUNJAB NEWS EXPRESS | September 22, 2025 10:42 PM

NEW DELHI: The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media report that one worker died and three others were critically injured
while cleaning a sewer in the Ashok Vihar area of Delhi.

According to the press report, co-workers of the victims alleged that no safety equipment
was provided by the private construction company that had engaged them for the task.

The Police Control Room reportedly received a late-night call about the incident, and all
four workers were rushed to Deen Dayal Upadhyay (DDU) Hospital, where doctors
declared one of them dead. The other three were admitted to the ICU in critical condition.

The manager of the company is being questioned.

Taking note of the incident, the apex human rights body observed that the contents, if
true, raise serious concerns of human rights violations.

Despite Supreme Court directions and NHRC advisories issued to all states and Union
Territories to ensure the safety of sanitation workers, such tragic incidents continue to
occur frequently.

The NHRC has issued notices to the Chief Secretary of the Government of NCT of Delhi,
the Commissioner of the Municipal Corporation, and the Delhi Police Commissioner,
seeking a detailed report within two weeks. The report is expected to include the status
of the investigation, the health condition of the injured workers, and details of
compensation provided to the next of kin of the deceased and to the injured workers

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India. The apex
human rights body has the power to take suo motu (on its own motion) action based on
media reports, public knowledge or other sources, without receiving a formal complaint
of human rights violations.
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NHRC = feeett & 3reie fagR & diar &1 9w1E & SRM TP 4fie ot g iR &9
3 & THR U A °UTgd g9 Bt 9T BT Wad: G forar
https://insamachar.com/nhrc-takes-suo-motu-cognizance-of-the-incident-in-which-one-

worker-died-and-three-others-were-seriously-injured-while-cleaning-a-sewer-in-ashok-
vihar-delhi/

Editor Posted on 22 RIdwR 2025

ST HAAMIBR SHART (NHRC), 16 RidaR, 2025 &1 IR UiEH faedl & 3l fagR |
IR Pt TBTE B TG T 4HS & G 3R dF 30 & TR FU I °9gd gH &1 geT
T gt Hifar o R wa: I o 81 uraa et & Tl 3 garn fe fsh At
S GRT I8 DTS TR&T JUDIVI UG -Te] foha 717 T

3T A % § T afe Hifgar faid et B, 98 AraifiieR Ieae &1 U 1R Hmer 81
M 3 Pel § & gdfe =marem & el ok o Isidbs R wexit @ 9wrs
HHATRT BT FR&T AT B & 7T AP AFTIBR SART (NHRC) GRT SR TR &
Saeg, U gWa 9eTE AIaR &1 381 8 | SHTAIRT A Jd Fied, AP Ieie &7 el TRBR,
TR A mgad 3R gferd igad &I Aifcy oIkl &R &l Jwig & ik Afd R Ue fawqd
fard aift g1 Rui & g ¥ SISt 9, e HHaRAl & Wred & R SR ga& &
OReHT SR Urad HHARA! I U 7T gafras &1 faaRor of givm mar § |

18 RIdeR, 2025 &1 UHIRIG HfSar KA & SUR, Yo a0 e &1 16 RideR, 2025
DI R I g1 & Gae T G- U g3 At | gferw 3 IRt difsal & 9 gurd Suted (e
3T UgdraT| Slaex] A 378 I Th HI Jd "iivd PR [T, Safdh - 3g &1 1R grad
T St # yff S | Hu & YeYS I YT B ol @l g
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35 Undertrial Prisoners Died In State Jails In Past One Year: Odisha CM

https://ommcomnews.com/odisha-news/35-undertrial-prisoners-died-in-state-jails-in-
past-one-year-odisha-cm/

by OMMCOM NEWS | September 22, 2025 in Odisha

Bhubaneswar: Chief Minister Mohan Charan Majhi on Monday informed the Odisha
Assembly that as of August 31, 2025, a total of 18,685 prisoners were incarcerated across
the state’s jails. This includes 4,234 convicted prisoners and 14,451 undertrial prisoners.

Replying to a question raised by BJP MLA from Chhendipada, the Chief Minister said that
35 undertrial prisoners have died in different jails of the state over the past one year.

He clarified that in all such cases, inquiries are conducted by the concerned Judicial
Magistrates, and reports are submitted to the National Human Rights Commission
(NHRC). Lawful compensation is provided to the families of the deceased prisoners as
per NHRC directions. However, in the past year, the state has not received any specific
directions from the NHRC regarding compensation in these deaths.

On specific cases, Majhi informed that in the current year, two undertrial prisoners died
in Ranibania Model Jail at Khuntuni. While no complaints have been received against
anyone in connection with these deaths, judicial inquiries are underway. He added that
the state government will take necessary action once NHRC directions, if any, are issued
based on the inquiry reports.
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‘| asked why my sister was being taken into custody, but a policeman grabbed my
hair in reply’

In the late hours, cops swooped on the house where Roboni’s family lived and took her
sister Sambika into illegal detention — an act that culminated in NHRC ordering Rs 1.5
lakh as compensation

As per her complaint to the National Human Rights Commission (NHRC), Sambika
claimed that she was locked up in custody, with the policemen verbally abusing her until
dawn. There were no women police on duty. She was even denied water to drink

https://www.newsgram.com/jharkhand/2025/09/22/i-asked-why-my-sister-was-being-
taken-into-custody

101 Reporter | Published on: Sep 23, 2025, 02:15
Updated on: Sep 23, 2025, 02:15

Nimdih, Jharkhand: “It was around 11 pm when we were jolted out of sleep by knocking
sounds. On opening the door, a few policemen rushed in and started beating us. They
were here to arrest Sambika didi. One of them grabbed me by the hair and verbally
abused me when | asked why my sister was being taken into custody,” recalled Roboni
Kora, the younger sister of Sambika Kora.

The incident occurred at Ramnagar under Nimdih Police Station in Jharkhand’s
Saraikela-Kharsawan district on March 25, 2022. Sambika, then 19, was taken into
custody over a land dispute in the family and was released around 8 am the next day,
after her husband was called to the police station. Around 9 am, the couple was dropped
off in Balidih village.

The arrest violated Section 160 of the Code of Criminal Procedure (now Section 179 of
Bharatiya Nagarik Suraksha Sanhita (BNSS), stipulating that no woman of any age
should be required to attend any place other than their residence for interrogation. Also,
no record of an FIR or complaint registered was available concerning her custody. No
paperwork was done at the time of release as well.

Roboni said that she had asked if the officers possessed an arrest warrant. “They refused
to offer any explanation. My mother was also interrogated and verbally abused, but we
somehow escaped and took shelter in a school in the nearby village. They did not even
spare our grandmother. She was also taken with my sister, but deboarded after some
distance,” added Roboni, who was 16 at the time of the incident.

As per her complaint to the National Human Rights Commission (NHRC), Sambika
claimed that she was locked up in custody, with the policemen verbally abusing her until
dawn. There were no women police on duty. She was even denied water to drink.
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Roboni told this reporter that her sister was beaten with shoes, but that was not mentioned
in Sambika’s statement to NHRC.

Twisted truth

Police stations are meant to be spaces where anyone can file a complaint, but a majority
of women are afraid to report a crime, fearing further mistreatment. In Sambika’s case,
the police station became the site of crime. Sambika was advised by a resident of
Ramnagar, who does not want to be named, to meet Vishwajit Karmakar, an advocate in
Civil Court, Ranchi, and also a member of the Network of Advocates for Rights and Action.

On March 28, 2022, Karmakar lodged an online complaint to the NHRC on Sambika’s
behalf. “As per the complaint, Sambika was brought to the jail without any coherent
reason, contravening the provisions of BNSS. As per Section 179 of BNSS, her
statements can only be recorded where she resides in the presence of a woman
constable and family members. In case she has to be arrested, the police should have
orders from the magistrate,” explained Karmakar.

‘It was a civil matter between Sambika’s family and her paternal uncle, and the police
came at the uncle’s behest,” added Karmakar. In civil cases, the police have no authority
to resolve disputes. They can intervene only in situations where criminal activity or a threat
to peace is involved. Sambika protested the most against illegal detention that night, so
she was taken into custody.

However, when contacted, Sambika refused to share details of the family dispute with
this reporter.

Taking note of the complaint, NHRC on April 4, 2022, directed its registry to transmit a
copy of the complaint to the superintendent of police (SP), Saraikela-Kharsawan district,
and submit a response within four weeks.

Pursuant to the same, SP sent a report to the NHRC on September 3, 2022. The report
submitted by the sub-divisional police officer of Chandil, Jharkhand, carried statements
of policemen at Nimdih station. The statements recorded on April 30, 2022, stated that a
domestic quarrel occurred between Sambika and her husband on March 25, 2022, which
led to police intervention. They claimed that the police did not abuse them, but they were
taken to a nearby public health centre for treatment as they had suffered injuries during
the quarrel. After counselling, they were taken back to their home in a police van.

Subsequently, on September 19, 2022, NHRC directed Sambika to submit her response
regarding the police statement. On September 30, 2022, Sambika, in her response,
denied their statement and reiterated allegations against the police. The NHRC then
directed the SP on December 9, 2022, to further investigate the matter. On March 15,
2023, the SP again submitted a report observing that there was a lapse on the part of the
station house officer (SHO) as he kept a woman in the police station premises in the wee
hours without any coherent reason.
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“The police have framed these lies to defend themselves. They could not attach any report
from the hospital or produce any statement from the doctor. There was also no injury
report or the mention of the kind of treatment given,” Karmakar said.

The NHRC found a lapse on the part of the SHO, so they directed the SP to again submit
a report on April 17, 2023. The SP submitted a report on September 27, 2023, stating
that the departmental inquiry against the then sub-inspector, Amit Kumar Gupta, was
completed and he was found guilty, so his salary increment for six months has been
suspended. Curiously, only the sub-inspector was found guilty and no action was taken
against SHO, without whose permission the incident would not have happened.

After the suspension, the NHRC issued a show cause notice regarding compensation to
the Jharkhand Chief Secretary on April 29, 2024, stating that although the sub-inspector
was duly punished, the state was vicariously liable for his action. It said the NHRC
considered the case fit for Rs 1.5 lakh compensation under Section 18 of the Protection
of Human Rights Act, 1993. The notice clearly stated that in case of non-compliance, the
case would be reopened after six weeks. Due to the non-compliance, the NHRC
reopened the case on February 20, 2024.

On May 13, 2024, the NHRC received a copy of the communication from the under
secretary, Home, Jail and Disaster Management Department, Government of Jharkhand,
addressed to the accountant general, Jharkhand, wherein it is maintained that the
recommendation of compensation of Rs 1.50 lakh has been sanctioned. The said copy
has also been addressed to the deputy commissioner, Seraikela-Kharsawan, with a
direction to make payment to Sambika. However, the compliance report of payment is
still awaited.

Fight for justice continues

Sambika’s abuser was suspended only because of NHRC intervention. Karmakar had
filed the case directly to the NHRC and not to the Jharkhand State Human Rights
Commission because the state wing had remained inactive since COVID-19 period.

“For families like Sambika’s, NHRC is a great forum as one can register their complaint
online free of cost as compared to the courts where one has to be physically present to
file the petition, and then the case gets forwarded. Once a person complains, the
commission verifies from their end and directs an inquiry. Hence these forums are best
for economically weaker sections of society,” said Karmakar.

However, when it comes to punishment, are suspensions enough? They are swift, more
aimed at appeasing public anger than delivering real accountability. “To address such
incidents, we need stringent legal reforms, institutional accountability, gender
sensitisation training and a broader cultural shift within the police force,” emphasised
Karmarkar.

Meanwhile, Sambika’s fight for justice continues as she is yet to receive the
compensation. Though both NHRC and SHRC can investigate and decide on
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compensation, their power is usually advisory, with no authority to take direct action or
impose penalties.

Additionally, the delay in compensation stems from a combination of reasons such as
institutional apathy, systemic bias, legal complexities and bureaucratic inefficiencies.
Lack of timely action contributes to the prolonged suffering of victims.

Sambika was never formally charged with any crime. She knew why she was taken into
custody. This incident particularly did not affect the civil case in her family, as there was
no formal complaint registered against the uncle, which underscores a broader societal
problem where abuse is hormalised within families.

Sambika is grateful for the justice she received from NHRC, and is hopeful that one day
she will receive the compensation as promised.
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Ranbir Kapoor’s vape scene sparks NHRC action against Aryan Khan’s ‘The
Ba***ds of Bollywood’

According to the complainant, streaming the scene openly on a popular platform sends
the wrong message about illegal activities, public health, and morality.

https://www.thestatesman.com/entertainment/bollywood/ranbir-kapoors-vape-scene-
sparks-nhrc-action-against-aryan-khans-the-bads-of-bollywood-1503489926.html

Statesman News Service | New Delhi | September 22, 2025 5:16 pm

Ranbir Kapoor vape scene: Bollywood glitz is facing an unusual storm as Aryan Khan’s
Netflix series, “The Ba***ds of Bollywood’, comes under the scanner for a controversial
scene featuring superstar Ranbir Kapoor. The National Human Rights Commission
(NHRC) has asked Mumbai Police to launch an investigation against Ranbir, the show’s
producers, and Netflix itself. The reason? An e-cigarette scene that allegedly breaks
India’s Prohibition of Electronic Cigarettes Act, 2019.

In the disputed sequence, Ranbir Kapoor is puffing on an e-cigarette. There is no any on-
screen warning or disclaimer. Vinay Joshi, the complainant, argued that such depiction
could mislead young viewers, in addition to normalising the use of banned substances.

According to him, streaming the scene openly on a popular platform sends the wrong
message about illegal activities, public health, and morality.

The NHRC has also issued a notice to the Secretary of the Ministry of Information and
Broadcasting, urging swift action to restrict content that may negatively influence the
youth.

Meanwhile, Mumbai Police have been instructed to probe the manufacturers and
importers of e-cigarettes, with a report expected within two weeks.

Aryan Khan’s web series has been in the spotlight for its storyline and star-studded cast.
‘The Ba***ds of Bollywood’ follows the journey of a young man from Delhi who is full of
determination to make a space for himself in cutthroat world of Bollywood.

Across seven episodes, the show dives into the challenges he faces. He experiences the
politics, power plays, and glittering yet unforgiving nature of the Hindi film industry.

The series also features Lakshya, Raghav Juyal, Sahher Bamba, Anya Singh, Bobby
Deol, Mona Singh, and Manoj Pahwa.

Netflix has not yet publicly responded to the NHRC’s notice.
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NHRC notice to 1&B Ministry, Mumbai Police over e-cigarette use on Netflix

The complainant has further alleged that this particular scene was "streamed openly”,
which misled or negatively influenced young viewers by allegedly promoting use of such
banned substances, it says

https://www.business-standard.com/india-news/nhrc-notice-to-i-b-ministry-mumbai-
police-chief-over-e-cigarette-use-shown-in-netflix-series-125092200956 1.html

Press Trust of India New Delhi
3 min read Last Updated : Sep 22 2025 | 7:17 PM IST

The NHRC has issued notice to the Ministry of Information and Broadcasting and Mumbai
police commissioner in the wake of a complaint alleging that web series 'Ba***ds of
Bollywood' on an OTT platform, showed a popular actor using banned e-cigarette on
screen, "without any warning or disclaimer", according to proceedings of the case.

The complainant has further alleged that this particular scene was "streamed openly”,
which misled or negatively influenced young viewers by allegedly promoting use of such
banned substances, it says.

There was no immediate reaction from the ministry or over-the-top platform Netflix.

The National Human Rights Commission has said that authorities be directed to get the
allegations levelled in the complaint, be inquired into, and an "action taken report" be
submitted within two weeks for perusal of the Commission.

"The complainant, Vinay Joshi, Legal Rights Observatory, alleged that a popular Netflix

web series, titled 'Ba***ds of Bollywood' (season 1, episode 7), showed a well-known
actor, Ranbir Kapoor, using a banned e-cigarette on screen, without any warning or
disclaimer," reads the proceedings of the case dated September 22.
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Ba***ds of Bollywood: NHRC seeks action taken report on plaint over Ranbir
Kapoor e-cigarette scene

https://timesofindia.indiatimes.com/city/mumbai/bads-of-bollywood-nhrc-seeks-action-
taken-report-on-plaint-over-ranbir-kapoor-e-cigarette-scene/articleshow/124045792.cms

TIMESOFINDIA.COM | Sep 22, 2025, 04.51 PM IST

NEW DELHI: The National Human Rights Commission (NHRC) on Monday has asked
the Ministry of Information and Broadcasting and the Mumbai Police to submit an Action
Taken Report regarding a complaint against Netflix's web series Ba***ds of Bollywood.
The complaint concerns a scene in which actor Ranbir Kapoor is shown using a banned
e-cigarette without any accompanying health warnings. The complainant argued that the
depiction could mislead young viewers and promote vaping.

— ANI (@ANI)

The NHRC has directed the authorities to provide details on the action taken in response
to the complaint, as part of its probe into the matter.

Netflix’s Hindi series B**ds of Bollywood, directed by Aryan Khan, follows the journey of
a young man from Delhi determined to make his mark in Bollywood. Across seven
episodes, the story explores the challenges he faces as he navigates the glitzy yet
ruthless world of the film industry.

With a cast including Lakshya, Raghav Juyal, Sahher Bamba, Anya Singh, Bobby Deol,
Mona Singh, and Manoj Pahwa, the series depicts how the protagonist’s ambition clashes
with the established powers of Bollywood, testing his resolve and resilience at every turn.


https://timesofindia.indiatimes.com/city/mumbai/bads-of-bollywood-nhrc-seeks-action-taken-report-on-plaint-over-ranbir-kapoor-e-cigarette-scene/articleshow/124045792.cms
https://timesofindia.indiatimes.com/city/mumbai/bads-of-bollywood-nhrc-seeks-action-taken-report-on-plaint-over-ranbir-kapoor-e-cigarette-scene/articleshow/124045792.cms

TIMES OF INDIA, Online, 23.9.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Times of India

"The Ba***ds of Bollywood’: NHRC asks authorities to take action on Ranbir
Kapoor’s "e-cigarette’ scene in Aryan Khan’s series

https://timesofindia.indiatimes.com/articleshowprint/124046554.cms

etimes.in | Sep 22, 2025, 08.44 PM IST

TRIGGER WARNING: This article contains references to the use of e-cigarettes (vaping)
and banned substances.

Aryan Khan’s directorial debut series, 'The Ba***ds of Bollywood', is now facing legal
scrutiny. The National Human Rights Commission (NHRC) has asked the Ministry of
Information and Broadcasting and the Mumbai Police for an Action Taken Report
regarding a complaint against the series.

The complaint is about a scene where actor Ranbir Kapoor, in a cameo, is seen using a
banned e-cigarette (vape) without any warnings.

Complainant raises concerns over banned substance

According to a report shared by IANS on X, the complainant, Mr Vinay Joshi of the Legal
Rights Observatory, stated, "The complainant, Mr. Vinay Joshi, Legal Rights Observatory,
alleged that a popular Netflix web series, titled '‘Bads of Bollywood' (season 1, episode 7),
showed a well-known actor, Ranbir Kapoor, using a banned e-cigarette on screen, without
any warning or disclaimer."

He further said, "The complainant further alleged that this scene was streamed openly,
which misled or negatively influenced young viewers by promoting the use of such
banned substances. The complainant expressed concerns that such irresponsible
content promotes illegal activities, disrespects law enforcement, and harms public health
and morality. The complainant sought the intervention of the Commission and requested
strict legal action against the actors, producers, and Netflix for violating Indian laws and
spreading harmful content.”

— ians_india (@ians_india)
NHRC member Priyank Kanoongo issues statement

National Human Rights Commission (NHRC) member Priyank Kanoongo told ANI, "We
received a complaint from an organisation called the Legal Rights Observatory. The
complainant stated that there is a series called 'The Ba***ds of Bollywood' on the Netflix
OTT platform. In one episode of this series, actor Ranbir Kapoor is smoking an e-
cigarette.... We have issued a notice to the Commissioner of Mumbai Police. We have
asked him to file an FIR under the appropriate sections and take legal action against this
actor, this production company, and this OTT platform. We have also asked him to identify
the manufacturers, importers, stockists, and sellers of these e-cigarettes and take
appropriate legal action against them. We have also issued a notice to the Secretary of
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the Ministry of Information and Broadcasting, asking him to remove this and take action
against the relevant platforms."

— ANI (@ANI)
Ranbir Kapoor’s cameo scene explained

The seven-episode series features many Bollywood stars in cameo roles. Ranbir Kapoor
appears in one episode, and it is during this guest appearance that he is seen vaping
after Anya Singh’s character refuses to become his manager and offers him her vape.

The complaint highlights that the scene was shown without any warnings or disclaimers,
which could influence young viewers or promote illegal activity.

Authorities asked to provide action taken report

The NHRC has now formally asked the Information and Broadcasting Ministry and
Mumbai Police to provide an Action Taken Report. This move could lead to further
investigation and possible legal action against the actors, producers, or the streaming
platform.
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NHRC seeks action against Ranbir Kapoor, Netflix over E-cigarette depiction in
Aryan Khan’s Ba***ds of Bollywood

https://www.hindustantimes.com/entertainment/bollywood/nhrc-seeks-action-against-
ranbir-kapoor-netflix-over-e-cigarette-depiction-in-aryan-khans-bads-of-bollywood-
101758541530988.html

By Ritika Kumar
Published on: Sept 22, 2025 05:24 pm IST

The National Human Rights Commission has asked the Ministry of Information and
Broadcasting and Mumbai Police to take legal action against Ranbir Kapoor.

The National Human Rights Commission (NHRC) has issued notices to the Ministry of
Information and Broadcasting and the Mumbai Police Commissioner over a complaint
alleging that the Netflix web series The Ba***ds of Bollywood showed actor Ranbir
Kapoor using e-cigarettes on screen without any health warning or disclaimer, in violation
of Indian law.

NHRC suggestes legal action against Ranbir Kapoor and others for violating the
Prohibition of Electronic Cigarettes Act, 2019.

NHRC urgs govt to take appropriate action to prohibit such content

According to ANI, NHRC in its communication to the Information and Broadcasting
Ministry, has urged the government to take “appropriate action” to prohibit such content
on OTT platforms, citing its potential influence on impressionable audiences, particularly
youth.

Separately, the NHRC has written to the Mumbai Police Commissioner, recommending
the registration of an FIR against Ranbir Kapoor, the producers, the production company,
and Netflix under the Prohibition of Electronic Cigarettes Act, 2019. The law bans the
production, sale, and advertisement of e-cigarettes in India.

The complaint, which triggered the NHRC'’s intervention, claimed that the series promoted
the use of banned e-cigarettes without carrying the mandated anti-smoking disclaimers,
thereby violating legal and ethical broadcasting norms.

As of now, there has been no official response from Netflix, Ranbir Kapoor, or the
production team of the series.

Aryan Khan's directorial debut on Netflix is being liked by critics and audiences alike. An
excerpt from the Hindustan Times review reads, "The USP of Ba***ds are not the cameos
or the glitz. It is an almost behind-the-scenes look at Bollywood's underbelly. It comes
from a man who has grown up watching all this around himself, Aryan Khan. So, there is
some amount of credibility to it.
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But Aryan chooses to do it in an unserious manner, where everything is a joke, almost
like a badly-written blind or Reddit post. But this tone works because of how lightly the
film industry is taken by the general population. Aryan pokes fun at Bollywood and its high
and mighty in a downright silly manner, which makes you wonder if it is all too silly at
times."

The Bads of Bollywood premiered on Netflix this Thursday. Gauri Khan produced the
series under the Red Chillies Entertainment banner and features a dynamic ensemble
cast that includes Lakshya, Raghav Juyal, Sahher Bambba, Mona Singh, Anya Singh,
Manoj Pahwa, and Gautami Kapoor.
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NHRC Seeks Action on Ranbir Kapoor’s Vaping Scene in "The Bads of Bollywood’

https://www.thehansindia.com/cinema/nhrc-seeks-action-on-ranbir-kapoors-vaping-
scene-in-the-bads-of-bollywood-1008861

Gyanisha Mallick Hans News Service | 22 Sept 2025 5:07 PM IST

NHRC Seeks Action on Ranbir Kapoor's Vaping Scene in 'The Bads of Bollywood'
HIGHLIGHTS NHRC seeks action from I&B Ministry and Mumbai Police over Netflix’s
The Bads of Bollywood after Ranbir Kapoor’s e-cigarette scene sparks vaping concerns.

The National Human Rights Commission (NHRC) has sought an Action Taken Report
from the Ministry of Information and Broadcasting and the Mumbai Police regarding a
complaint against Netflix's web series 'The Bads of Bollywood'. The complaint revolves
around a scene featuring actor Ranbir Kapoor using an e-cigarette, a banned substance
in India, without any health warning or disclaimer.

The petitioner has raised concerns that such portrayals could mislead younger audiences
and inadvertently promote vaping, which is illegal in the country. The NHRC’s notice
highlights growing scrutiny over media content that depicts substance use, emphasizing
the responsibility of platforms and creators to ensure compliance with regulations. The
series, directed by Aryan Khan, follows the journey of a young man navigating the
challenges of Bollywood, while the insiders deal with their own challenges in this satirical
take on the industry. And Ranbir Kapoor’s brief appearance in the e-cigarette scene has
sparked debates among viewers, parents, and advocacy groups. The NHRC has issued
a notice to the Secretary of the Ministry of Information and Broadcasting, calling for
immediate action to restrict content that could negatively influence young audiences.
Simultaneously, the Mumbai Police Commissioner has been directed to investigate the
manufacturers and importers of electronic cigarettes involved. The Commissioner has
been given a two-week deadline to submit an action report to the commission.
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Ranbir Kapoor’s ‘'vape’ moment in Aryan Khan’s The Ba***ds of Bollywood sparks
NHRC probe; everything to know

Aryan Khan’s The Ba**ds of Bollywood is brimming with A-list cameos, but it's Ranbir
Kapoor’s fleeting scene that’'s making headlines for all the wrong reasons

https://www.hindustantimes.com/htcity/cinema/ranbir-kapoor-s-e-cigarette-moment-in-
aryan-khans-the-ba-ds-of-bollywood-sparks-nhrc-probe-ranbir-kapoor-vape-
101758538517834.html

Published on: Sep 22, 2025 4:41 PM IST

By Aadrika Sominder

Aryan Khan'’s directorial debut The Ba***ds of Bollywood dropped on September 18 and
has been winning attention for the star power packed into it. With as many as 21 celebrity
cameos, the show keeps fans hooked with one surprise after another. Among them, A-
lister Ranbir Kapoor’s brief appearance has now become a talking point — not just for the
punchy exchange he shares with Karan Johar, but also for a controversy it has triggered.

Ranbir's cameo

Ranbir shows up in the seventh episode, playing himself in a scene where Karan Johar
introduces Anya Singh’s character as his potential manager. He strolls in casually, sasses
KJo with a cheeky “F**k all jacket, Karan,” only to get an equally sassy “Oh, f**k you too”
in return. Moments later, he asks Anya’s character for a vape, a detail that has now
snowballed into a legal issue.

Found your dream destination? Lock in the lowest airfare now on SkyScanner Explore
Now

What's happening?

The National Human Rights Commission has stepped in, asking Mumbai Police to
register a case against Ranbir Kapoor, the show’s producers, and Netflix. The allegation?
That the series promoted e-cigarettes in violation of the Prohibition of Electronic
Cigarettes Act, 2019. According to the complaint filed by activist Vinay Joshi, Ranbir was
shown smoking an e-cigarette without a health warning or disclaimer, which he argued
could influence young audiences and normalise banned substances.

The complaint further accused the show of spreading irresponsible content that
undermines public health and law enforcement while glorifying an illegal product. Acting
on this, the NHRC issued notices to the Ministry of Information and Broadcasting to take
immediate action against such depictions. Meanwhile, the Mumbai Police Commissioner
has reportedly also been asked to investigate the supply chains of e-cigarettes, and
submit a report within two weeks.
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About The Ba***ds of Bollywood

Backed by Red Chillies Entertainment, the show's heart is Aasmaan Singh (played by
Lakshya Lalwani), an ambitious outsider striving to make his mark in the film industry. His
journey exposes him to the glamour, chaos, and ruthless competitiveness of Bollywood.

The series features an ensemble including Bobby Deol, Lakshya, Sahher Bambba, Mona
Singh, Manish Chaudhari, Raghav Juyal, Anya Singh, Manoj Pahwa, and Vijayant Kohli,
with Rajat Bedi and Gautami Kapoor in key roles. Furthermore, the show also features
extended appearances by Karan Johar, as well as Ranveer Singh, Siddhant Chaturvedi,
Disha Patani, Orry, Shanaya Kapoor, Ibrahim Ali Khan, Rajkummar Rao, and Sara Ali
Khan. Later episodes bring in Aamir Khan, SS Rajamouli, Badshah, Emraan Hashmi, and
Arshad Warsi.
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NHRC seeks FIR against Ranbir, Netflix over 'Bads...” vaping scene

https://www.newsbytesapp.com/news/entertainment/nhrc-seeks-action-against-netflix-
ranbir-for-e-cigarette-scene/story

By Shreya Mukherjee | Sep 22, 2025 05:52 pm

What's the story

The National Human Rights Commission (NHRC) has reportedly sought legal action
against actor Ranbir Kapoor and the streaming platform Netflix. The complaint alleges
that Kapoor was shown using e-cigarettes in the web series The Ba***ds of Bollywood
without any health warning or disclaimer, which is a violation of Indian law. The NHRC
has also asked for an Action Taken Report from the Ministry of Information and
Broadcasting (1&B) and the Mumbai Police.

NHRC recommends FIRs against multiple parties

The NHRC has separately recommended the filing of an FIR against Kapoor, the
producers of The Ba***ds of Bollywood, the production company behind it, and Netflix.
This recommendation is based on the Prohibition of Electronic Cigarettes Act, 2019,
which prohibits the production, sale, and advertisement of e-cigarettes in India.

'‘Bads..." scene could mislead youth, says complainant

The NHRC has emphasized the need for "appropriate action" against such content on
OTT platforms, given its potential impact on impressionable audiences, especially the
youth. The complainant, Vinay Joshi of the Legal Rights Observatory, argued that the
scene featuring Kapoor using a banned e-cigarette without any warning or disclaimer
could mislead or negatively influence young viewers by promoting the use of banned
substances.

Scene in question and its context

The seven-episode series features several Bollywood stars in cameo roles, including
Kapoor. In one episode, he is seen using a vape after Anya Singh's character refuses to
become his manager and offers him her vape instead. The complaint highlights that this
scene was shown without any warnings or disclaimers, which could influence young
viewers or promote illegal activity.

Meanwhile, 'Bads...' has been a hit with the masses

Despite the controversy, The Ba***ds of Bollywood has been well-received by critics and
audiences. The series, which marks Aryan Khan's directorial debut, was released on
Netflix last week.
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Produced by Gauri Khan under the Red Chillies Entertainment banner, it features a star-
studded cast including Bobby Deol, Lakshya, Raghav Juyal, Sahher Bambba, Mona
Singh, and Gautami Kapoor. As soon as the series dropped, fans have been decoding

the Bollywood meta moments and sharing memes.
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NHRC seeks action against Ranbir Kapoor over e-cigarette promotion:Actor
alleged of vaping without any warning or disclaimer in "The Ba***ds of Bollywood’

https://www.bhaskarenglish.in/amp/entertainment/news/nhrc-seeks-action-against-
ranbir-kapoor-over-e-cigarette-promotion-in-the-bads-of-bollywood-135985323.html

3 hours ago

The National Human Rights Commission (NHRC) has asked Mumbai Police to register a
case against Bollywood actor Ranbir Kapoor, the producers of the web series 'The
Ba***ds of Bollywood,' and streaming platform Netflix. The action comes in response to
allegations of promoting and depicting e-cigarettes in violation of the Prohibition of
Electronic Cigarettes Act, 2019.

Who filed the complaint?

The complaint was filed by activist Vinay Joshi, who informed the Commission that a
scene in the show features Ranbir Kapoor using an e-cigarette on screen without any
accompanying health warning or statutory disclaimer. According to Joshi, this scene was
broadcast publicly and freely accessible, potentially misleading young viewers and
glamorizing the use of a banned substance. He emphasised that such portrayals not only
promote unlawful behavior but also risk damaging public health, encouraging nicotine
addiction, and undermining efforts by authorities to curb the use of harmful products.

The NHRC has taken serious note of these allegations. In its notice, the Commission has
asked the Secretary of the Ministry of Information and Broadcasting to take immediate
steps to restrict such content that may misguide younger audiences or promote the
consumption of prohibited products. The notice urges the ministry to review policies
around content regulation on OTT platforms to ensure that legal and moral standards are
upheld.

Additionally, the NHRC has directed the Commissioner of Police, Mumbai, to investigate
the case thoroughly. The Commission has specifically asked for an inquiry into not only
the actors and producers involved but also into the operations and identities of those
manufacturing and importing e-cigarettes, which have been banned under Indian law
since 2019.

NHRC member Priyank Kanoongo has received the complaint

National Human Rights Commission (NHRC) member Priyank Kanoongo says, "We
received a complaint from an organisation called the Legal Rights Observatory. The
complainant stated that there is a series called "The Ba***ds of Bollywood" on the Netflix
OTT platform. In one episode of this series, actor Ranbir Kapoor is smoking an e-
cigarette. The complainant alleges that through this, he is influencing young people,
especially our new generation, to smoke e-cigarettes. We examined this complaint and
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found that in India, under the E-Cigarette Prohibition Act, no person shall promote e-
cigarettes. Manufacturing, importing, selling, or stocking e-cigarettes in India is a crime.'

The Mumbai Police has been given a two-week deadline to submit an action-taken report
detailing the progress of the investigation. The NHRC's swift intervention signals growing
concern over the influence of digital entertainment content on public behavior and the
responsibility of flmmakers and platforms to adhere to existing legal frameworks.

Notably, 'The Ba***ds of Bollywood*, directed by Aryan Khan, is currently streaming on
Netflix. The controversy has reignited debates over content regulation on OTT platforms
and the portrayal of substances banned by law.
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Human rights panel wants action against Ranbir Kapoor for vaping scene in
Ba***ds

The National Human Rights Commission has asked Mumbai police to file a case against
Ranbir Kapoor for his vaping scene in 'The Ba***ds of Bollywood'.

https://www.indiatoday.in/movies/story/file-case-against-ranbir-kapoor-for-the-bads-of-
bollywood-vaping-scene-human-rights-panel-to-mumbai-police-2791421-2025-09-22

Amit Bhardwaj | Mumbai,UPDATED: Sep 22, 2025 17:37 IST

The National Human Rights Commission has asked Mumbai Police to register a case
against actor Ranbir Kapoor, the producers of the web show The Ba***ds of Bollywood,
and Netflix for their involvement in the advertisement, depiction, or promotion of e-
cigarettes in contravention of the Prohibition of Electronic Cigarettes Act, 2019.

In one of the scenes, Ranbir Kapoor is seen smoking an e-cigarette without any warning
or disclaimer, complainant Vinay Joshi told the commission.

The complainant further alleged that the scene was streamed openly, which misled or
negatively influenced young viewers by promoting the use of such banned substances.
The complainant expressed concerns that such irresponsible content promotes illegal
activities, disrespects law enforcement, and harms public health and morality.

The commission has issued a notice to the Secretary of the Ministry of Information and
Broadcasting, urging appropriate action to immediately prohibit such content that may
wrongly influence young generations.

The Commissioner of Police, Mumbai, has been asked to initiate an investigation into the
identity and operations of manufacturers and importers of electronic cigarettes.

The Commissioner has given two weeks' time to file the action report with the
commission.

Directed by Aryan Khan, "The Ba***ds of Bollywood' is currently streaming on Netflix.
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NHRC demands action against Ranbir Kapoor, Netflix for alleged violation of vape
ban

Social activist Vinay Joshi claims the publicly streamed scene could mislead youth by
glamorising banned substances like e-cigarettes.

https://www.newindianexpress.com/entertainment/hindi/2025/Sep/22/nhrc-demands-
action-against-ranbir-kapoor-netflix-for-alleged-violation-of-vape-ban

IANS | Updated on: 22 Sep 2025, 7:21 pm

MUMBAI: Trouble appears to be mounting for actor Ranbir Kapoor, as the National
Human Rights Commission (NHRC) has directed Mumbai Police to register a case
against him, the producers of The Ba**ds of Bollywood, and streaming giant Netflix.

According to recent reports, the action follows allegations that the series includes a scene
where Kapoor is seen using an e-cigarette without any statutory warning or disclaimer,
allegedly in violation of the Prohibition of Electronic Cigarettes Act, 2019.

The complaint, filed by social activist Vinay Joshi, claims the scene was publicly streamed
and could mislead or negatively influence young viewers by glamorising the use of
banned substances. Joshi further argued that such portrayals are irresponsible, promote
illegal behaviour, undermine law enforcement, and pose risks to public health and societal
values.

In response, the NHRC has issued a notice to the Secretary of the Ministry of Information
and Broadcasting, urging swift measures to regulate and potentially ban content that may
harm impressionable audiences. The Mumbai Police Commissioner has also reportedly
been instructed to investigate the involvement of e-cigarette manufacturers and importers
linked to the matter.

Authorities have been given a two-week deadline to submit an action report to the
Commission.

The Ba**ds of Bollywood*, directed by Aryan Khan, features a star-studded ensemble
cast including Bobby Deol, Lakshya, Sahher Bambba, Mona Singh, Manish Chaudhari,
Raghav Juyal, Anya Singh, Manoj Pahwa, and Vijayant Kohli. Rajat Bedi and Gautami
Kapoor also appear in pivotal roles.

The series includes special appearances by Karan Johar, Ranveer Singh, Siddhant
Chaturvedi, Disha Patani, Orry, Shanaya Kapoor, Ibrahim Ali Khan, Rajkummar Rao, and
Sara Ali Khan.

Offering a satirical take on Bollywood, the series premiered on 18 September 2025 on
Netflix.
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NHRC demands action against Ranbir Kapoor, Netflix and Gauri Khan as actor seen
vaping in Aryan Khan’s The Ba***ds of Bollywood

The National Human Rights Commission (NHRC) has asked Mumbai Police to register a
case against Ranbir Kapoor, Shah Rukh and Gauri Khan's Red Chillies, and Netflix after
the actor was seen vaping in a scene in The Ba**ds of Bollywood.

https://indianexpress.com/article/entertainment/bollywood/nhrc-demands-action-against-
ranbir-kapoor-netflix-and-gauri-khan-as-actor-seen-vaping-in-aryan-khans-the-bads-of-
bollywood-10264830/

By: Entertainment Desk | Chennai | September 22, 2025 05:57 PM IST

3 min read

Shah Rukh Khan’s son Aryan Khan’s directorial debut, The Ba**ds of Bollywood, has
been making headlines ever since its release. The show features cameo appearances by
as many as 21 celebrities, including Ranbir Kapoor. However, it is this very cameo
appearance of the Barfi actor that has now landed in controversy, after the National
Human Rights Commission (NHRC) asked the Mumbai Police to register a case against
Ranbir Kapoor, the show’s producers, and Netflix.

Ranbir Kapoor’s controversial cameo scene

In the show, Ranbir Kapoor is seen vaping in a scene, which has snowballed into a legal
issue. The cameo shows Ranbir playing himself in a conversation with Karan Johar.
Ranbir greets Karan with a cheeky “F**k all jacket, Karan,” to which Karan responds in
an equally sassy tone, “Oh, f**k you too.” Later, Ranbir is seen asking Anya Singh’s
character for a vape and is shown smoking it.

What's the case?

According to ANI, the NHRC has written to the Secretary of the Ministry of Information
and Broadcasting after Ranbir was seen using banned e-cigarettes on screen without a
statutory warning or disclaimer. The NHRC has asked the Ministry to take appropriate
action to prohibit such content. In addition, the Commission wrote to the Mumbai Police
Commissioner, directing them to register an FIR against Ranbir Kapoor, the show’s
producers, and OTT platform Netflix for violation of the Prohibition of Electronic Cigarettes
Act, 2019.

About The Ba***ds of Bollywood

The Ba**ds of Bollywood, produced by Shah Rukh Khan and Gauri Khan’s Red Chillies
Entertainment, is among the most talked-about shows of the year. The series stars
Lakshya Lalwani in the lead role of an ambitious outsider actor trying to carve a space for
himself in the Hindi film industry. The show also boasts an ensemble cast including Bobby
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Deol, Sahher Bambba, Rajat Bedi, Gautami Kapoor, Mona Singh, Manish Chaudhari,
Raghav Juyal, Anya Singh, Manoj Pahwa, and Vijayant Kohli.

Adding to the buzz, it also features high-profile cameo appearances by celebrities such
as Shah Rukh Khan, Ranveer Singh, Siddhant Chaturvedi, Disha Patani, Orry, Shanaya
Kapoor, Aamir Khan, SS Rajamouli, Badshah, Emraan Hashmi, and many more.
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FIR sought against Ranbir Kapoor, Netflix over e-cigarette scene in Aryan Khan’s
series

A complaint has been filed with the National Human Rights Commission (NHRC), alleging
that the scene could influence young viewers and violates existing law.

https://www.financialexpress.com/life/entertainment-fir-sought-against-ranbir-kapoor-
netflix-over-e-cigarette-scene-in-aryan-khans-series-3985818/

Written by Entertainment Desk
September 22, 2025 19:02 IST

A complaint has been filed with the National Human Rights Commission (NHRC), alleging
that the scene could influence young viewers and violates existing law.

Aryan Khan’s Netflix series The Ba***ds of Bollywood has landed in legal trouble over a
scene showing actor Ranbir Kapoor smoking a banned e-cigarette without a statutory
disclaimer, ANI reported.

A complaint has been filed with the National Human Rights Commission (NHRC), alleging
that the scene could influence young viewers and violates existing law.

On Monday, the NHRC wrote to the Ministry of Information and Broadcasting’s secretary,
stating that the complainant has demanded strict action against the actors, producers,
and Netflix for “misleading youth and violating the law.”

The commission also urged the ministry to prohibit such content and has written to the
Mumbai Police Commissioner, requesting an FIR against Ranbir Kapoor, the series’
producers, and Netflix under the Prohibition of Electronic Cigarettes Act, 2019.

Violation of law

“This incident is a clear violation of Sections 4, read with Section 7, of the Prohibition of
Electronic Cigarettes Act, 2019,” the NHRC'’s letter, accessed by IANS, stated. “Section
4 prohibits the storage, use, and promotion of e-cigarettes in any form, while Section 7
penalises individuals and companies that advertise or promote such banned products,” it
added.

Starcast of The Ba***ds of Bollywood

The Ba***ds of Bollywood is a satirical action-comedy drama created, co-written, and
directed by debutant Aryan Khan, premiered on Netflix on September 18. Starring
Lakshya Lalwani, Bobby Deol, Raghav Juyal, Sahher Bambba, and Anya Singh, the
series has earned praise from critics and audiences as ‘“irreverent, intriguing, and
entertaining in equal measure.”
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Apart from Ranbir Kapoor, the show also features cameos by Ranveer Singh, Shah Rukh
Khan, Aamir Khan, Emraan Hashmi, Arshad Warsi, Disha Patani, Arjun Kapoor, and
Rajkummar Rao.
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Netflix’s The Bads of Bollywood, Ranbir Kapoor under fire over e-cigarette scene,
NHRC seeks action taken report

The complaint, filed by the Legal Rights Observatory, alleges that the show featured
Kapoor smoking an e-cigarette without any statutory warning or disclaimer.

https://www.livemint.com/entertainment/netflixs-the-bads-of-bollywood-ranbir-kapoor-
under-fire-over-e-cigarette-scene-nhrc-seeks-action-taken-report-11758544379602.html

Anjali Thakur
Updated 22 Sep 2025, 06:16 PM IST

Actor Ranbir Kapoor and OTT giant Netflix have come under scrutiny after the National
Human Rights Commission (NHRC) directed Mumbai Police to take action over a scene
in the streaming series The Ba***s of Bollywood.

The complaint, filed by the Legal Rights Observatory, alleges that the show featured
Kapoor smoking an e-cigarette without any statutory warning or disclaimer. According to
complainant Vinay Joshi, the scene amounts to promotion of banned substances under
the Prohibition of Electronic Cigarettes Act, 2019.

NHRC member Priyank Kanoongo told ANI that the commission had examined the
complaint and found grounds to proceed.

‘In India, under the E-Cigarette Prohibition Act, no person shall promote e-cigarettes.
Manufacturing, importing, selling or stocking them is a crime. We have asked the
Commissioner of Mumbai Police to register an FIR under the relevant sections and take
legal action against the actor, the production company, and the OTT platform,” he said.

The NHRC has also issued notices to the Ministry of Information and Broadcasting,
asking for the scene to be removed and for steps to be taken against those responsible.

The complainant further argued that the scene could mislead young viewers by
glamorising e-cigarettes, thereby posing risks to public health and morality.

Netflix and the makers of The Bads of Bollywood are yet to respond to the controversy.
The Bads of Bollywood is written and directed by Aryan Khan.

Released on 18 September, it stars an ensemble cast, including Lakshya Lalwani, Sahher
Bambba, Bobby Deol, Raghav Juyal, Anya Singh, Mona Singh, Gautami Kapoor, Manoj
Pahwa, Rajat Bedi, Manish Chaudhari, Arshad Warsi, and Vijayant Kohli.


https://www.livemint.com/entertainment/netflixs-the-bads-of-bollywood-ranbir-kapoor-under-fire-over-e-cigarette-scene-nhrc-seeks-action-taken-report-11758544379602.html
https://www.livemint.com/entertainment/netflixs-the-bads-of-bollywood-ranbir-kapoor-under-fire-over-e-cigarette-scene-nhrc-seeks-action-taken-report-11758544379602.html

FREE PRESS JOURNAL, Online, 23.9.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Free Press Journal

Ranbir Kapoor’s Vaping Scene In The Ba***ds Of Bollywood Creates Controversy;,
Human Rights Commission Urges Mumbai Police To File Case Against Ramayana
Actor

Aryan Khan's directorial debut, The Ba***ds of Bollywood, has grabbed everyone's
attention. The show features many actors in cameos, including Ranbir Kapoor. In a scene,
Ranbir is seen using a vape to smoke, which has now created controversy. The National
Human Rights Commission has urged the Mumbai Police to file a case against the actor,
producers of the show, and Netflix.

https://www.freepressjournal.in/entertainment/ranbir-kapoors-vaping-scene-in-the-bads-
of-bollywood-creates-controversy-human-rights-commission-urges-mumbai-police-to-
file-case-against-ramayana-actor

Murtuza Igba | Updated: Monday, September 22, 2025, 05:33 PM IST
Netflix

Aryan Khan's directorial debut, The Ba***ds of Bollywood, has grabbed everyone's
attention. The show features many actors in cameos, including Ranbir Kapoor. In a scene,
Ranbir is seen using a vape to smoke, which has now created controversy. The National
Human Rights Commission has urged the Mumbai Police to file a case against the actor,
producers of the show, and Netflix.

A complaint was filed with the National Human Rights Commission alleging that in a
scene, Ranbir is using e-cigarettes on screen without a warning or disclaimer. The
National Human Rights Commission has written to the Secretary, Ministry of Information
and Broadcasting, to take appropriate action to prohibit such content as it may influence
the youngsters.

The NHRC has also written a letter to the Mumbai Police Commissioner, urging the police
to register an FIR against Ranbir Kapoor, the producers of the show, and OTT platform
Netflix for violation of the Prohibition of Electric Cigarettes Act 2019.

Ranbir Kapoor, while interacting with a fan, a few months ago, had revealed that he has
quit smoking, drinking alcohol, and has turned vegetarian. However, the vaping scene
had shocked his fans as well.

The Ba***ds Of Bollywood Cameos

Apart from Ranbir Kapoor, actors like Ranveer Singh, Shah Rukh Khan, aamir Khan,
Emraan Hashmi, Arshad Warsi, Disha Patani, Arjun Kapoor, Rajkummar Rao, and others
also had cameo in Aryan Khan's show.

The series has grabbed everyone's attention due to multiple reasons. From Bollywood
references to a dig at Sameer Wankhede, Aryan's show has become the talk of the town.
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The Ba***ds Of Bollywood Reviews

The Netflix's show has received mostly positive reviews from critics and the audiences.
The series features Lakshya, Bobby Deol, Raghav Juyal, Mona Singh, Sahher Bambba,
and Anya Singh in the lead roles.
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Ranbir Kapoor’s vaping scene in The Ba***ds of Bollywood sparks outrage, NHRC
demands probe

https://www.mid-day.com/entertainment/bollywood-news/article/the-bads-of-bollywood-
ranbir-kapoors-vape-scene-sparks-nhrc-probe-23595268

Updated on: 22 September,2025 06:36 PM IST | Mumbai
mid-day online correspondent |

Aryan Khan’s Ba***ds of Bollywood is receiving praise but faces legal trouble. A scene
shows Ranbir Kapoor vaping, allegedly violating e-cigarette laws. The NHRC has asked
Mumbai Police to register a case against him, the producers, and Netflix

Aryan Khan’s directorial debut Ba***ds of Bollywood is receiving rave reviews from
audiences and critics alike. From its storyline and massy action to star-studded cameos,
the series is making noise for all the right reasons. However, the series has now landed
in legal trouble. A scene features actor Ranbir Kapoor in a cameo role in which he is seen
smoking a vape. The National Human Rights Commission has registered a case.

Ranbir Kapoor’s legal trouble over vape scene

The National Human Rights Commission has stepped in, asking Mumbai Police to
register a case against Ranbir Kapoor, the show’s producers, and Netflix. They allege
that the series promoted e-cigarettes in violation of the Prohibition of Electronic Cigarettes
Act, 2019. According to the complaint filed by activist Vinay Joshi, Ranbir was shown
smoking an e-cigarette without a health warning or disclaimer, which he argued could
influence young audiences and normalize banned substances.

The complaint further accused the show of spreading irresponsible content that
undermines public health and law enforcement while glorifying an illegal product. Acting
on this, the NHRC issued notices to the Ministry of Information and Broadcasting to take
immediate action against such depictions. Meanwhile, the Mumbai Police Commissioner
has reportedly been asked to investigate the supply chains of e-cigarettes and submit a
report within two weeks.

This scene comes after the actor confirmed that he quit smoking last year. He shared
how the birth of his daughter, Raha, has significantly impacted his life, including his
decision to quit smoking. I started smoking cigarettes, which became a very nasty habit
from the age of 17 till last year, when | finally quit. When | became a father, | started
feeling very unhealthy," he said.

Ranbir Kapoor’s upcoming movies

Ranbir is currently one of the bankable stars in the industry with an impressive lineup.
After the monstrous success of Animal, he will be a part of Animal Park, directed by
Sandeep Reddy Vanga, which is reportedly set to release in 2026. Apart from this, he has
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Love and War with Alia Bhatt and Vicky Kaushal, helmed by Sanjay Leela Bhansali,
scheduled for March 2026.

Meanwhile, Ranbir also has Nitesh Tiwari’'s Ramayana franchise in his pipeline. The first
look is out, and the first part is set to release in November 2026. The film also stars Yash,
Sai Pallavi, Sunny Deol, Lara Dutta, Kajal Aggarwal, and other prominent actors.
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Ranbir Kapoor’s scene from Netflix’s Bads of Bollywood under NHRC scrutiny |
Deets Inside

According to the complaint, the sequence from The Bads Of Bollywood could have the
effect of normalising e-cigarette use and misleading young viewers, particularly since
Ranbir Kapoor has a strong influence on youth audiences.

https://www.indiatvnews.com/entertainment/ott/netflix-s-bads-of-bollywood-under-nhrc-
scrutiny-for-e-cigarette-scene-featuring-ranbir-kapoor-2025-09-22-1009450

Written By: Sakshi Verma @sakshiverma_
Published: September 22, 2025 17:17 IST, Updated: September 22, 2025 17:20 IST
New Delhi:

The National Human Rights Commission (NHRC) has sought responses from the Ministry
of Information and Broadcasting and the Mumbai Police over a complaint against Netflix’'s
web series The Bads of Bollywood.

The matter came to the Commission’s notice after a complaint alleged that actor Ranbir
Kapoor was shown using a banned e-cigarette on screen without the mandatory statutory
warnings.

India banned electronic cigarettes in 2019

According to the complaint, the sequence could have the effect of normalising e-cigarette
use and misleading young viewers, particularly since the actor has a strong influence on
youth audiences. India banned the production, sale, and advertisement of electronic
cigarettes in 2019 under the Prohibition of Electronic Cigarettes Act, citing health risks
and concerns over their appeal among minors.

The complainant argued that the portrayal not only violated existing laws but also
contravened health advisories issued by the government regarding the depiction of
smoking and tobacco-related products in films and digital content. Current regulations
require that any depiction of smoking must carry clear on-screen warnings, anti-smoking
disclaimers, and public service announcements to discourage tobacco use.

NHRC seeks responses from Information and Broadcasting Ministry

By seeking an Action Taken Report (ATR), the NHRC has effectively asked the Ministry
and the Mumbai Police to examine whether the platform and the makers of the series
violated statutory guidelines and if corrective measures are necessary. The Commission
has given both authorities a timeline to respond with details of the action initiated, if any.

This is not the first time content on streaming platforms has come under scrutiny in India.
Over the past few years, OTT services have faced complaints on grounds ranging from
obscenity and religious sensitivities to violations of health and safety regulations. The
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case involving The Bads of Bollywood highlights the growing debate around the
accountability of digital content creators and platforms in adhering to Indian laws and
ethical standards.

As the NHRC awaits responses, the development has reignited discussions about the
portrayal of smoking and substance use in popular media and the responsibility of
filmmakers and streaming giants towards impressionable audiences.
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NHRC Takes Netflix to Task Over Ranbir Kapoor’s E-Cigarette Scene in "The
Ba***ds of Bollywood’

https://www.printfriendly.com/print?url=https%3A%2F%2Fwww.oneindia.com%?2Fentert
ainment%2Fnhrc-takes-netflix-to-task-over-ranbir-kapoor-s-e-cigarette-scene-in-the-ba-
ds-of-bollywood-7867857.html

By Gaurav Sharma
Published: Monday, September 22, 2025, 18:51 [IST]

The National Human Rights Commission (NHRC) has turned the spotlight on Netflix,
demanding action over a controversial scene in the web series The Bads of Bollywood
featuring actor Ranbir Kapoor using a banned e-cigarette-without any mandatory
statutory warnings. The move has reignited debates about the influence of digital content
on India's youth.

The National Human Rights Commission (NHRC) is investigating Netflix and the web
series "The Bads of Bollywood" for a scene featuring Ranbir Kapoor using an e-cigarette,
which violates India's 2019 ban on e-cigarettes and related advertising.The NHRC has
requested action from the Ministry of Information and Broadcasting and the Mumbai
Police, intensifying the debate about digital content's impact.

E-Cigarette Ban Ignored?

India banned the production, sale, and advertisement of electronic cigarettes in 2019
under the Prohibition of Electronic Cigarettes Act, citing health risks and their appeal to
minors. Critics argue that Kapoor's portrayal could normalize vaping among young
viewers, given his immense influence.

Regulatory Red Flag

Current laws require that any depiction of smoking or tobacco-related products in films
and OTT content carry clear warnings, disclaimers, and public service announcements.
The NHRC's intervention questions whether Netflix and the series' creators have blatantly
ignored these statutory obligations.

Action Underway

By seeking an Action Taken Report (ATR), the NHRC has instructed the Ministry of
Information and Broadcasting and Mumbai Police to investigate the matter and report on
any corrective measures taken. Both authorities have been given a strict timeline to
respond.

The Bigger Debate

This is yet another flashpoint in India's ongoing tussle with streaming platforms over
content responsibility. Over the past few years, OTT services have faced scrutiny over
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obscenity, religious sensitivities, and now, health and safety concerns. The Bads of
Bollywood episode has reignited the crucial question: should filmmakers and streaming
giants be held accountable for content that could mislead or harm impressionable
audiences?

As the NHRC awaits official responses, the nation watches closely, highlighting the
growing tension between creative freedom and regulatory responsibility in India's digital
entertainment landscape.
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NHRC orders probe against Ranbir Kapoor’s vaping scene in Ba***ds of Bollywood

https://english.gujaratsamachar.com/news/entertainment/nhrc-orders-probe-against-
ranbir-kapoors-vaping-scene-in-bads-of-bollywood

Updated: Sep 22nd, 2025

The National Human Rights Commission (NHRC) has sought an Action Taken Report
from the Information and Broadcasting Ministry and Mumbai Police over a complaint
against Netflix’'s web series ‘Ba***ds of Bollywood’. The complainant alleged actor Ranbir
Kapoor was shown using a banned e-cigarette without warnings, misleading young
viewers.

According to plaintiff Vinay Joshi, Legal Rights Observatory, “Netflix web series, titled
‘Bads of Bollywood’ (season 1, episode 7), showed a well-known actor, Ranbir Kapoor,
using a banned e-cigarette on screen, without any warning or disclaimer.”

Joshi further alleged that this scene was streamed openly, which misled or negatively
influenced young viewers by promoting the use of such banned substances. He
expressed concerns that such irresponsible content promotes illegal activities,
disrespects law enforcement, and harms public health and morality. The plaintiff sought
the intervention of the commission and requested strict legal action against the actors,
producers, and Netflix for violating Indian laws and spreading harmful content.

The Bench of the NHRC, presided by Priyank Kanoongo has taken cognizance u/s 12 of
the Protection of Human Rights Act, 1993, in the matter.

Furthermore, this incident is in clear violation of Sections 4 read with Section 7 of the
Prohibition of Electronic Cigarettes Act, 2019. It is pertinent to mention here that Section
4 prohibits the storage, use, and promotion of e-cigarettes in any form, and Section 7
penalises individuals and companies that advertise or promote such banned products.

The NHRC has issued a notice to the Secretary of the Ministry of Information and
Broadcasting, urging immediate steps to prohibit such content that may wrongly influence
the younger generation.

It has also asked the commissioner of police, Mumbai, to investigate the identity and
operations of e-cigarette manufacturers and importers linked to the case. The
commissioner has been directed to submit an action report within two weeks.

The Ba***ds of Bollywood marks Aryan Khan'’s first project as a director and creator, co-
written alongside Bilal Siddigi and Manav Chauhan. The series is set to stream from
September 18, 2025 on the streaming giant, Netflix.
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The OTT series presents a genre-bending narrative and also features cameos from the
biggest stars of Hindi cinema including Salman Khan, Aamir Khan, and Karan Johar,
among others.
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NHRC Calls for Action Against Ranbir Kapoor and Netflix Over E-Cigarette
Controversy

The National Human Rights Commission (NHRC) has urged the Mumbai Police to file an
FIR against actor Ranbir Kapoor and others associated with the Netflix show 'The Ba***ds
of Bollywood." The NHRC cites the airing of an episode featuring banned e-cigarettes
without a disclaimer, violating Indian law.

https://www.devdiscourse.com/article/entertainment/3636665-nhrc-calls-for-action-
against-ranbir-kapoor-and-netflix-over-e-cigarette-controversy

Devdiscourse News Desk | Updated: 22-09-2025 19:07 IST | Created: 22-09-2025 19:07
IST

The National Human Rights Commission (NHRC) has called on the Mumbai Police to
initiate legal proceedings against actor Ranbir Kapoor, producers, the production
company, and OTT platform Netflix. This follows allegations of a violation stemming from
the depiction of banned e-cigarettes in the show "The Ba***ds of Bollywood' without any
warning or disclaimer.

The controversy erupted after an episode showed Kapoor using a banned e-cigarette,
sparking a complaint from the Legal Rights Observatory. NHRC member Priyank
Kanoongo has written to the Mumbai Police Commissioner, highlighting the violation of
the Prohibition of Electric Cigarettes Act 2019 and urging legal action against the accused
parties.

Kanoongo emphasized the illegal nature of promoting e-cigarettes in India, pointing out
that manufacturing, importing, selling, or stocking such products is criminalized. He has
also pressed the Ministry of Information and Broadcasting to address the issue on the
platform and ensure compliance with the country's regulations.

(With inputs from agencies.)
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Human Rights Commission urges action against Ranbir Kapoor, Netflix over airing
e-cigarette scene in "The Ba***ds of Bollywood’

https://www.aninews.in/news/entertainment/bollywood/human-rights-commission-urges-
action-against-ranbir-kapoor-netflix-over-airing-e-cigarette-scene-in-the-bads-of-
bollywood20250922185946/?amp=1

ANI | Updated: Sep 22, 2025 18:59 IST

Mumbai (Maharashtra) [India], September 22 (ANI): The National Human Rights
Commission (NHRC) urged the Mumbai Police to register an FIR against actor Ranbir
Kapoor, producers, production company and OTT platform Netflix for allegedly airing the
use of banned e-cigarettes on screen without a warning or disclaimer in the recently
released show ‘The Ba****ds of Bollywood.'
‘The Ba***ds of Bollywood' came under the radar of controversy after an episode featured
Ranbir Kapoor allegedly smoking a banned e-cigarette without a warning or disclaimer
on the screen during its release.
After receiving a complaint regarding the same from the Legal Rights Observatory,
the NHRC member Priyank Kanoongo wrote a letter to the Commissioner of Mumbai
Police, urging them to take legal action against the actor, production studio and the OTT
platform for the violation of the Prohibition of Electric Cigarettes Act 20109.
While talking to ANI, Priyank Kanoongo said, "We received a complaint from an
organisation called the Legal Rights Observatory. The complainant stated that there is a
series called "The Ba***ds of Bollywood" on the Netflix OTT platform. In one episode of
this series, actor Ranbir Kapoor is smoking an e-cigarette. The complainant alleges that
through this, he is influencing young people, especially our new generation, to smoke e-
cigarettes.”

While calling the promotion, manufacturing, importing, selling or stocking e-cigarettes a
crime, Priyank Kanoongo said that they have issued a letter to the Secretary of the
Ministry of Information and Broadcasting, urging him to "remove this and take action
against the relevant platforms."
"We examined this complaint and found that in India, under the E-Cigarette Prohibition
Act, no person shall promote e-cigarettes. Manufacturing, importing, selling, or stocking
e-cigarettes in India is a crime. We have issued a notice to the Commissioner of Mumbai
Police. We have asked him to file an FIR under the appropriate sections and take legal
action against this actor, this production company, and this OTT platform. We have also
asked him to identify the manufacturers, importers, stockists, and sellers of these e-
cigarettes and take appropriate legal action against them. We have also issued a notice
to the Secretary of the Ministry of Information and Broadcasting, asking him to remove
this and take action against the relevant platforms,” said Priyank Kanoongo.
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‘The Ba***ds of Bollywood' was directed by Aryan Khan and stars Lakshya, Raghav Juyal,
Bobby Deol and Sahher Bambba in the lead roles.
The show is currently streaming on Netflix. (ANI)
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NHRC seeks case against Ranbir Kapoor over vaping scene in "The Ba**ds of
Bollywood’

https://odishatv.in/news/entertainment/nhrc-seeks-case-against-ranbir-kapoor-over-
vaping-scene-in-the-ba-ds-of-bollywood-272845

BY : Bibhu Prasad Ray
PUBLISHED: 22 Sep 2025, 05:23 PM ISTLAST UPDATE: 22 Sep 2025, 06:06 PM IST

The commission has also directed the Commissioner of Police, Mumbai, to investigate
the case thoroughly. This includes probing the identity and operations of manufacturers
and importers of e-cigarettes, which are banned under Indian law. The police have been
asked to submit a detailed report following the inquiry.

The National Human Rights Commission (NHRC) has urged the Mumbai Police to file a
case against actor Ranbir Kapoor, the producers of the web series 'The Ba**ds of
Bollywood', and streaming giant Netflix for allegedly promoting electronic cigarettes in
violation of the Prohibition of Electronic Cigarettes Act, 2019.

The complaint, filed by Vinay Joshi, pointed out that Kapoor was shown smoking an e-
cigarette in one of the scenes of the show without any statutory warning or disclaimer.
According to Joshi, such depictions glamorize vaping and risk influencing young viewers.

NHRC Issues Notice

Acting on the complaint, the NHRC issued a notice to the Secretary, Ministry of
Information and Broadcasting, asking the ministry to take immediate steps to curb the
promotion of e-cigarettes on streaming platforms. The commission emphasised that
unchecked portrayal of such content can have damaging effects on impressionable
audiences, particularly the youth.

Police Told to Investigate

The commission has also directed the Commissioner of Police, Mumbai, to investigate
the case thoroughly. This includes probing the identity and operations of manufacturers
and importers of e-cigarettes, which are banned under Indian law. The police have been
asked to submit a detailed report following the inquiry.

Content Under Scrutiny

With the NHRC's intervention, the matter has placed streaming platforms and film
producers under closer watch for compliance with laws governing public health. The
development adds to ongoing debates over the responsibility of OTT platforms in curating
content that could potentially mislead viewers.

Looking Ahead
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While Kapoor and the show’s producers are yet to issue an official response, the case
highlights a growing scrutiny over the portrayal of smoking and vaping on digital platforms.
The outcome of the probe could set a precedent for stricter content regulation in India.
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NHRC directs Mumbai Police to file case against Ranbir Kapoor, Netflix over e-
cigarette scene in web show

The complainant argued that such portrayals could mislead and negatively influence
young viewers

https://www.ptchews.tv/entertainment/ranbir-kapoor-nhrc-notice-netflix-web-series-e-
cigarette-case-e-cigarette-ban-india-bollywood-news-4414859

Reported by: PTC News Desk Edited by: Jasleen Kaur -- September 22nd 2025 04:33
PM

PTC Web Desk: The National Human Rights Commission (NHRC) has directed the
Mumbai Police to register a case against actor Ranbir Kapoor, the producers of the web
series The Ba**ds of Bollywood*, and streaming platform Netflix for allegedly violating the
Prohibition of Electronic Cigarettes Act, 2019.

The action comes after a complaint filed by Vinay Joshi, who pointed out that a scene in
the show depicted Ranbir Kapoor smoking an e-cigarette without any statutory warning
or disclaimer. The complainant argued that such portrayals could mislead and negatively
influence young viewers.

Taking note of the issue, the NHRC has also issued a notice to the Secretary, Ministry of
Information and Broadcasting, urging immediate steps to restrict such content and ensure
compliance with laws prohibiting the advertisement or promotion of electronic cigarettes.

Additionally, the Mumbai Police Commissioner has been asked to investigate the
operations and identity of manufacturers and importers involved in e-cigarette circulation,
in line with the 2019 ban.

- With inputs from agencies
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NHRC Files Complaint Against Ranbir Kapoor For E-Cigarette Scene In The Ba***ds
of Bollywood

The scene in The Ba***ds of Bollywood shows Kapoor using the banned e-cigarettes on
screen without a warning or disclaimer.

https://www.ndtvprofit.com/law-and-policy/nhrc-files-complaint-against-ranbir-kapoor-
for-e-cigarette-scene-in-the-bads-of-bollywood

Soumil Kamat 22 Sep 2025, 05:36 PM IST

The National Human Rights Commission filed a complaint with the secretary of the
Ministry of Information and Broadcasting on Monday with reference to a scene in Netflix
web series The Ba***ds of Bollywood.

The NHRC also wrote a letter to the Mumbai Police commissioner, urging him to register
an FIR against Ranbir Kapoor, producers of the web series and the OTT platform for
violation of the Prohibition of Electric Cigarettes Act 2019, according to news agency ANI.

The scene in The Ba***ds of Bollywood shows Kapoor using the banned e-cigarettes on
screen without a warning or disclaimer. The NHRC has written to the 1&B Ministry to take
appropriate action to prohibit such content, which may influence the youth. Kapoor
appears in the last episode of the series as a guest appearance.

Kapoor will be next seen in the upcoming mythological epic, Ramayana, directed by
Nitesh Tiwari. Ramayana features Kapoor as Lord Rama, Yash as Ravana, Sai Pallavi
as Goddess Sita, Sunny Deol as Lord Hanuman and Ravie Dubey as Lord Lakshman.
The film is a two-part live-action saga set 5,000 years ago and rooted in one of Indian
mythology’s most enduring epics.

About The Ba**ds of Bollywood

The Ba**ds of Bollywood delves into the life of an outsider, Aasman Singh (Lakshya
Lalwani), as he navigates the glitzy yet challenging world of Bollywood. Bobby Deol plays
Ajay Talwar, a superstar and father to a Sahher Bambba's Karishma Talwar, a rising
starlet. The series is described as an unabashed ride with a blend of self-aware humour
and a gripping narrative. Actors Raghav Juyal, Mona Singh, Anya Singh, Manoj Pahwa,
and Gautami Kapoor, round out the cast of Ba***ds of Bollywood. The series also features
Karan Johar, Salman Khan, Shah Rukh Khan, Aamir Khan and Ranveer Singh in cameo
appearances. The web-series is produced by Gauri Khan through the banner Red Chillies
Entertainment. It was released on September 18.
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Ranbir Kapoor’s ‘'vape’ scene in Aryan Khan’s ‘'The Bads of Bollywood’ draws
NHRC'’s scrutiny

https://www.timesnownews.com/videos/entertainment/bollywood-news/ranbir-kapoors-
vape-scene-in-aryan-khans-the-bads-of-bollywood-draws-nhrcs-scrutiny-video-
152873943

Times Now Digital | Updated Sep 22, 2025, 20:29 IST

In Aryan Khan'’s new series The Bads of Bollywood, a brief scene featuring Ranbir Kapoor
asking for a vape has come under legal scrutiny. The NHRC has requested authorities to
investigate if the portrayal breaches India’s ban on e-cigarette advertising.
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TV9 Bharatvarsh | Updated on: Sep 22, 2025 6:36 PM IST
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AT IR TR ANSAAH &

=g IR  offe e & ded Areraron SR TeR ST §. Tad SpTd, die goiid, 7 Rig. 7
ggdT ot 35T A T ToR MU §. WMESW T & I¢ ST W - 30 YRS &1 SRRGE [
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2 f YRd 7 3-RRe & SIS 3R TR R o7 8 | ST BT TR TR AHd §IHH I5cH
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BT ZXAATA fe@mrn 77 S’ AR NHRC = &A1 3R TRl B0 & 9fad &1t o fora
21 39 97 § IR & 39 HF R A T &1 AR B 718 5

NHRC &1 fthed & IiH & faamw fieh o Rierad
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R & g9 S @1 iR U i URd # 3-RRe vy siffaw & aga, ®is ot e
3-RARE &1 THiE T8l R Fohdl 5| e 91¢ 397 4as Jfod HIARMR &I 39 A1 § Th
e S faam|



https://www.patrika.com/national-news/ranbir-kapoor-e-cigarette-scene-the-bads-of-bollywood-nhrc-19966706
https://www.patrika.com/national-news/ranbir-kapoor-e-cigarette-scene-the-bads-of-bollywood-nhrc-19966706

PRABHAT KHABAR, Online, 23.9.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Prabnhat Khabar
The Bads of Bollywood: & 9§H 31 STdigs’ W BIT HHe & Jigd, I0ER YR &

39 ¥19 W NHRC A FIR & &1 ddra-t &t

The Bads of Bollywood: 3T I & IR ‘§ SIQH Gﬁtﬁd\fﬂﬁlgsﬁa'lﬁﬁ 3T 7S §. XOER
SR BT 3-RARE G arell I FHA 3 WR AT AHATGBR SHTANT 5 SHTART Sfdrg 3R
UB3MESR &l B b AT I ¢, WA Bl ol Afed Ao 7 8.

https://www.prabhatkhabar.com/entertainment/nhrc-notice-on-the-bads-of-bollywood-
over-ranbir-kapoor-e-cigarette-scene

By Pushpanjali
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The Bads of Bollywood: MES™ WM & ¢ 3 WH & [zH & 7+ 39 IR € S5
31T sicligs’ 39 THY JfJal # 8. 78 2 18 RydeR F 3t Wewid Jeftae R T 8
TET 8. TS| B! IHDH-GHG 3R HSd! TR W URT 39 YRS H g 99 Rart 7
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R3S, YRl & Tep Al | I0ER PR Soiaei-ep RIFRE Uid ToR 3T, 31 I epx P
AFATIBR SHERT (NHRC) 3 Hal SMURY Sidls 8. 3R 7 39 HRd # aF] 3-RRe fAuy
3T BT Ieio IdTd BT bS] HRATS BT AT B 8.
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fore O fopan <1 8T 5. S & S1e SINT = U fob URd | §-RiRe &1 fafor, smara, fagst
3R TER G oRE ufsfed .

T STYR TR TN A Yas e HsR &1 Aifeq SRY forar 8. s9d M, dise—m duHl
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T B1 4t Aifed
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“The Bads Of Bollywood’ ® YUER ®YR & WIfHT JIF U= 74T 9a1d, NHRC A SRY
forar Aifew

Ranbir Kapoor News: T W BT 99 GRS ‘Eé@ﬂ &Wavﬁﬂ?fs' el gid gt faarel o
R 7% 81 Y0ER PR & 3-RARE 9 TR NHRC 7 Uiy SidTd gU 4as g & ifeq IRt
foar 31

https://navbharatlive.com/entertainment/ranbir-kapoor-the-bads-of-bollywood-ecigarette-
controversy-nhrc-1363844.html

By @'E!Trﬁtlf
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Ranbir Kapoor Cigarette Controversy: aTEﬂqg JUREIR RTeed Wl & 9 3 WH &
fdee & o 39 TR T g 31T Siclige’ Refisl 3 a1e & edR &g 9k I8 8 1 3o
& T, 39 IS & P39 ARl & S Id T & A €1 381 § U IR PR ¢,
W?Wﬁ%—ﬂ%%l%%@@?ﬁ%%ﬁﬁmww
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R3Yd, YRS & Th 4 I AR FR $1 3-RivRe did gu feaman man, i W st s
Ts | RIPrd & a1e A3Fd g R &HieM (NHRC) A s gfer &1 Fifey o1 g 3R
I A & THIMTSSIR ol A di odid 3 18 g

NHRC ! 31U STdTd g4 SIRT fopar ey

NHRC & ¥ed fUaie S 3 9ar fb 38 aiTd JI3cy Sileoldes! e e o
R fireh 1 Rieradsdl &1 3RY § & Feftes R TH 8 W 39 IR § iR
FR gRI 3-RRe i gT faman man, i garsii &1 39 siqd & forg URd &R I&d1 3

#WATCH | Delhi: National Human Rights Commission (NHRC) member Priyank
Kanoongo says, “We received a complaint from an organisation called the Legal Rights
Observatory. The complainant stated that there is a series called “The Ba***ds of

Bollywood” on the Netflix OoTT platform.
In... https://t.co/o1L7BKik4r pic.twitter.com/WPViAaL Tk4 — ANI (@ANI) September 22,
2025
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Ranbir Kapoor Legal Trouble: METT WH & d¢ 3T GH B TR G as\{-l 3% @ITQ?IQS'
#H TR P IUER DY Gl H B 7Y 8. T 39 IRV # §dR S &. fored af
RARe did gU ToR oM. difde ot off faer foefl fExamimR . oridh aTe ARMa grgy T8
A 4 gfery ol e Ao SR st Riswmd 31 8.
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ST 74 SRIBR SMATeH - I Ad U ARG & TSER SR Taer & [Geh ThagsiR
TS B DI el §.39 U9 H WER 3-RRe fid ToR 31} €. Afp, TR # 39 T W
BIs Ut Tara-t gt P fEwaaaR 78) avmar mar 8. 39} ATHS &Y A RIsrRIdeddl 4 NHRC
DI BT BT 3R Ja1 3R YIRUI HA@g § it FIaTE Y AT &1 |,

ar3{l TR IS §RT SRR

RIeTademd! &1 Hel § 39 U9 &1 Jarsf W T SRR TS, 3¢ 1Y &1 3 gt &1 of
IeY 8.08 H ggHT JZeH 1 dhee W AS T & fog Aifey SR fovan 8.39% TG O
HI AHR s & Yo SMgad A Saaei-dh [RTRe sa- ardl &I A o} offd &t 91d 81 &,

18 RrdeR ¥ 3iididt R ¥\

T 99 A1 SAgs’ RIS T T WH 7 TR STARGER dIaigs H 3T+ BRI Bt B3
P 3. Y RIS I 3R Bt 7T TR WH 7 Y8 FIelis TexeTde & o= do ST T 8. 599
Il e, T Acar, Tad ST, A ugdr, HFT1 Rig & JrardT os RiaR g, Sa |l
Tl o3 fewTeT Rart A o +ff forar 8 I0eR QR & a1d 62 ol 39! g # fa faart
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Ranbir Kapoor in The Ba***ds of Bollywood: a{mﬁmw@vmwwmﬁaﬁﬁ 3T
U 81 3 IATH HIRATS B AR &I ST I8! g1 AT S § 3T & GRT ATHEAT?

fowr

MEST TH P 3¢ 3 TH F Fexq § it HEW < S5 3iT sicligs gRIar A 81 = &
VR R B T i § gaaeie RrRe did gu e mar 21 39 W faare 81 w121 59
A R AP AAIMIBR SHTART (TSR 3 SHTUfy SIdTs 8 SR a1 Td Y9RU HATed
& Hfd 31 1A forga Sfd $RAR F3 3 AN 31 5

UGS A & RIbrId o 7

TR & T i ST 3 39 aR § TS I H8l 84 T IR Y Th Rrebrd
forett off | Rreradeal 2 Famn fb Feftaeay il Wewhid R S 389 31 sidigs: A &I
T I 9a W6 B1 39 RS & T A H i ek R $-ReRe did 5T fowrd @
8 3| Rremadsdl &1 3R § {6 39 9T a8 garsll, W garl 78 Uidl & 3-RRe
9H & fou id R B g I

#WATCH | Delhi: National Human Rights Commission (NHRC) member Priyank
Kanoongo says, "We received a complaint from an organisation called the Legal Rights
Observatory. The complainant stated that there is a series called "The Ba***ds of
Bollywood" on the Netflix oTT platform.
In... https://t.co/o1L7BKfk4r pic.twitter.com/WPViAaLTk4

— ANI (@ANI) September 22, 2025
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NHRC seeks Action Taken Report from I&B Ministry & Mumbai Police over Netflix’s
‘Ba*ds of Bollywood’. Ranbir Kapoor shown using a banned e-cigarette without warnings,
complaint says it misleads
youth. #BadsOfBollywoodReview #ranbirkapoor #nhrc #netflix pic.twitter.com/3Ej7xWdT
fl

— Amit Shukla (@amitshukla29) September 22, 2025
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